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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

OA 29, 67,87, 113, 126, 137, 181, 212, 266, 268,
269,.277, 281,299, 300, 301, 302, 303, 319, 325,
326,327,328,329,331, 333, 344, 345, 346, 347,
348,350, 351,352,353, 354, 355, 356, 357, 358,
359,362,363, 364, 366, 368, 369, 370, 371,372,
373,380, 381, 384; 386, 388, 390, 392, 393, 394,
395, 400, 404, 406, 413, 423, 444, 453, 488, 492,
499, 507, 509, 510, 557, 566, 567, 580, 582, 601,
634, 635, 791, 822, 880, 898, 904, 905, 939, 942,
1952, 1100, 1202, 1225 0f 2013.

Thursday, this the 6™ day of March, 2014

CORAM:
Hon'ble Mr.Justice A.K.Basheer, Judicial Member
Hon'ble Mr.K.George Joseph, Administrative Member

1. OA 29/2013

1. C.H. Mohammed Yasin
S/o Kidavu Koya,
Chamayath House, Kiltan Island,
Union Territory of Lakshadweep-682 558

(N

I.P.Latheef

S/o Attcka

Thiruvathapura, Kiltan Island,

Union Territory of Lakshadweep-682 55§ Applicants

(By Advocate: Mr.Shabu Sreedharan)
Versus

1. Union Territory of Lakshadweep represented by
the Administrator, Kavarathi Island-682 555

2. The Director of Panchayath
Union Territory of Lakshadweep
Kavarathi Island-682 555

3. The Chairperson

Village (Dweep) Panchayath
Kiltan Island, Union Territory of Lakshadweep-682 558



(By Advocate:

[\

The Executive Officer
Village (Dweep) Panchayath

Kiltan [sland, Union Territory of Lakshadweep-682 558

The-Prirﬁdbé]
Government Senior Secondary School
Kiltan Island

Union T 'erritcjry of [Lakshadweep-682 558.

(Mr.R.Ramdas (R3)
0OA 67/2013 .
Seedikoya.M.

S/o Abbosala Koya
Malayattiyoda, Kiltan Island

Union Territory of Lakshadweep-682 558.

I'\/Ivablshe‘l ’[
S/o Kldavu Komalam
1 henakkal House, Kiltan Island

Umon Terr 1t01y of Lakshadweep-682 558.

Abdulla A P.
S/o Khalid
Alimapura, Kiltan Island

Union Terrifory of Lakshadweep-682 558.

Ra71 ,;,
S/o Syth Koya
Puthlyathekkl a [llam, Kiltan Island

Umon Tertitory of Lakshadweep-682 558.

)

Sayed Muhammed Koya C.H.
S/o. Muthukoya
(,hamayath House, Kiltan Island

Umon "l err 1toxy of Lakshadweep-682 558.

o

Rafcek Khan H M.
S/o Abdul Rehman
Aliyar Flouse Kiltan Island

!
l -.:»"l : ’

(By /\dvocatc M1 ‘S}habu Sreedharan)

a ;:'. R Versus

- (Mr.S.Radhakrishnan (R1,2 & 5)

Umon lemtmy of Lakshadweep-682 558.

Respondents

Applicants



"
J

I
Union Territory of Lakshadweep represented by
the Administrator, Kavarathi Island-682 555

The f)ireptor of Panchayath
Union Territory of Lakshadweep
Kavarathi Island-682 555

The Chairperson
Village (Dweep) Panchayath

Kiltan Island, Union Territory of Lakshadweep-682 558

The Executive Officer

Village (Dweep) Panchayath

Kiltan Island

Union Territory of Lakshadweep-682 558

(By Aavoéa}te} (Mr.S.Radhakrishnan (R1,2 & 4)

3.

1.

QA 87/2013

Abdul Salam P.P., age 43
S/o Saidmuhammed
Puthiyapura, Kiltan Island
Ijékshadweep.v

Sa]ld Khan age 33

S/oi Saldmuhammed
Kaltlchctta;I {ouse, Kiltan Island
Lakshadv;/cep

'.!'E

(By Advocate M1 Piatap Abraham Varghese)

3 . o
o Versus

Th’,e Administrator
Union Territory of Lakshadweep
Kavarathi -682 555

"Ih'e: Director, Department of Science & Technology
Lak%hadwcep Administration,
1k<ava1 athi Island 682 555

L l* 3“ _— ;.,
gub‘ ISIVISIOI’la] Officer
Off; ice of the anuonmem Warden
Dcpal tment of Environment and Forest,

Knltan Island, Lakshadweep -682 558

"I he Chanpelson Village (Dweep) Panchayath
Klltan Island Lakshadweep-682 558

Respondents

Applicants

Respondents



(By Advocate: (Mr.S.Radhakrislman (R1,2 & 3)

10.

(Mr.R.Ramdas — R4)

OA 113/2013

Muthukoya T.P.
S/o Kidave Haji
Thiruvathapura, Kiltan, Lakshadweep.

Salih P.
S/o Ibrahim Haji
Pandara, Kiltan, Lakshadweep.

Yaéoob PK.
S/o Subair. A.
Punnakkad, Kiltan, Lakshadweep.

Ali'Mohammed
S/o Attaka, Aliyar, Kiltan, Lakshadweep.

Kuf;hikoya A.P.
S/o Sayed Muhammed P.K.
Alakkalapura Kiltan, Lakshadweep.

Abrdu aA '
$/0 Kldave T.P.
Ahcon Klltan ‘Lakshadweep.

P
b
Munavval

S/o Shalk K.K., Palliyachetta, Kiltan, Lakshadweep.

Sathal C.H.

S/o Mohammed P.

Chadlpuxa K]ltan Lakshadweep.
RaheemP .:

S/o Mohammed V,

Pakklyoda Klltan Lakshadweep.

"1 houheed P T
SJ6 Kunhi Haji, Pallithithiyoda,
Kiltan, Lakshadweep. Applicants

(By Acfi'v{)_cféte:l‘Ms.Daisy I Daniel)

Versus



The Administrator
Union Territory of Lakshadweep
Kavarathi-682 555.

The Chairperson

Village (Dweep) Panchayath
Kiltan-682 558

The Employment Officer
Kavarathi, Liakshadweep-682 555

Director of Panchayath
Department of Panchayath
Kavarathi — 682 555

The Executive Officer
Village (Dweep) Panchayat, Kiltan — 682 558

l-Iof't'icultul'al Assistant
Village (Dweep) Panchayat, Kiltan-682 558.

(By Advp'cta;t_ig; Mr;S.Radhakrishnan-Rl,3,4&5)

S.

1.

o izeors
(
A%adulla K. C
S/o Yousuff
Kannichetta, Kiltan Island
UT of Lakshdadweep-682 558

KunhiM. ° {
S/o. /\mbukoya .
Mandummel letan [sland

UT.ofLakshdadweep 682 558

'§ |:|

Nasa1 K. ';‘;.
S/o Mo 1ammed
Komalam, Kiltan Island

U"'r of Lakshdadweep-682 558

Sa]eem PP.
S/o 'Hamsa

Puthenpma Kiltan Island
UT of Lakshdadweep-682 558

Rafeek P.P.

S/o Chandan _,

Punathupma Kiltan Island
UI oi Lakshdadweep -682 558

Respondents



9 ~ 6

6.  Kunhi K.P.
S/o Pukoya . +
Kattampally, Kiltan Island
UT ofLakshdadwcep 682 558

7. Abdul Kasun P.V.
S/o Muneer
Pentamveli, Kiltan Island
UT of Lakshdadweep-682 558. Applicants

(By Advocate: Mr.Shabu Sreedharan)
Versus

1. Union Territory of Lakshadweep represented by
the Administrator, Kavarathi Island-682 555

2. The Director of Panchayath
Union I'erritory of Lakshadweep
Kavalathn Island-682 555

3. The Chairperson
Village (Dweep) Panchayath
Kiltan Island, Union Territory of Lakshadweep-682 558

4. The Executive Officer
Village (Dwecp) Panchayath
Kiltan Is_land, Union Territory of Lakshadweep-682 558

5. The I- nvuonmcnt Warden
Depaltmcnt ofiEnvironment and Forest
Zonal. Office, Kiltan [sland
Umon Ten 1101y of Lakshadweep-682 558. Respondents

-~

(By Advocate: (Mr.S.Radhakrishnan (R1,2,4 & 5)

6. OA 137/2013

I Jalaludhecn K K.
S/o %halk Poovalap
Poovalap House Kiltan Island,
Itﬂ ofLakshadweep 682 558.
h" ,l . : e 'S ¥

2. Nooml Is]am C H
S/o Nal akoya
Kos}nyoda Klltan Island,

U of Lakshadweep 682 558.

A




Ib1 athulla T.K.

S/o Ahamed

Thenakal House Kiltan Island,
uT Qf_Lakshad\yeep -682 558.

Ameerali A.P.

S/o Syed Mohammed
Arakalapura House, Kiltan Island,
UT of Lakshadweep-682 558.

Ismail T

S/0 Yusuf

Tholiyoda'House, Kiltan Island,
UT of Lakshadweep-682 558.

Syed Mohammed Koya K_.P.
S/o Mohammed

Kanjipura House, Kiltan Island,
UT of Lakshadweep-682 558.

Kasimkoya C.H.

S/o Muthukoya

Ammipura House, Kiltan Island,

uT QfLaksh'e:dweep-682 558. Applicants

(By Advbcéte':‘ Mr.Shabu Sreedharan)

! “ B Versus
Umon T err 1101y of Lakshadweep represented by
1he Admmlstlator Kavarathi Island-682 555

lh'e Ditectm of Panchayath

Umon Territory of Lakshadweep
Kavalathl Island 682 555

The Chauperson

Village &Dweep) Panchayath

Klltan Island! Umon Territory of Lakshadweep-682 558
The Execuuve Officer

Vlllage (Dweep) Panchayath

Klltan Island Umon Territory of Lakshadweep-682 558
IQ " {

The Asslstant Engmeex

Electrical Sub Division

KiltanIsland

U'r'lio_n Territory of Lakshadweep-682 558. Respondents



‘ C
(By A(liyo:cate: Mr.S Radhakrishnan (R1,2,4 & 5)

7.

l.

8

OA 181/2013

Sadakathulla.A, age 38

S/0 Kunhi Ahammed
Ajnad House, Kiltan Island
[.akshadweep.

Nararulla P.T., age 26
S/o Kunhi

Pallithithiyoda House, Kiltan Island

[akshadweep.

(By Advocate: Ms.Daisy I. Daniel)

(By Advocate: Mr.S.Radhakrishnan (R1& 3)

8.

Versus

The Administrator
Union Territory of Lakshadweep
Kavarathi-682 555.

The Chairperson

Village (Dweep) Panchayath
Klltan 682 558

D1rec101 of Panchayat
Depamnent of Panchayath
Kavarathi-682 558.

0.A No. 212/2013

P.P. IIavvab1 W/o. Abdul Salam
Labourer, Agucultmal Department,

Agati Island Résiding at Pallipuram House,

Umoh T emtmy of Lakshadweep,
Agétl Island b -

(By Advocate M1 K' Ja_]u Babu)

1.

v Versus.“'
The Director:of Agriculture
Union Territory of Lakshadweep
Kavaratti Island — 682 555.

Applicants

Respondents

Applicant



The Administrator

Union Territory of Lakshadweep

Kavaratti Island — 682 555. Respondents
1

ro

(By Advocate Mr. S. 'Rajdhakrishnan)

9.  0.A2662013
Sy
. SabirAliL.K =
Kuriyathiyoda House,
Kiltan Island.

2.  C.P.Firoz
Chemmanam Palli House
Kalpeni Island.

3. K.P. Cheriyakoya
Karuppathapura House,
Kalpeni Islan‘d.

4. MC Jaffel _',i
Pakklpwa House
Ka Ipeni Island

5. Habsa. A
Alikome House
Kiltan Island.

6. A'P. Nascema
Aynapura House,
Kavar athi Island Applicants

(By Advocate ]\/h KB Gangesh)

n : 1 ) Versus
oL .
I The Admmlstl ator,
Administration of the Union Territory
301“ Lakshadweep, Kavarathi — 682 555.
2. The Director (Services)
Administr ation of the Union Territory
of L. akshadweep (Secretariat),

Kavaratti — 682 555.

3. 'Déioa;tment"o'il:l:nvilonmem of Forests
,Umon Territory of Lakshadweep,
Kava1ath1 682 555. Respondents

l"’b
e



'. ' 10

(By Advocate: Mr. S. Radhakrishnan)

10.  O.A No.268/2013

1. M. Noorul Ameen
S/o. K.C. Sayed Mohammed
Mulayam House, Agatti Island
Union Territory, Lakshadweep.

B.M. Mansoor

" S/o. Late A.C. Mohammed Jalaluddin
Bharkath Manzil
Agati Island, Union Territory
Lakshadweep.

Q)

(By Advocate: Mr. Grashious Kuriakose)
Versus

]. 1 ‘he Admmlsu atOI

Umon Territory of Lakshadweep,
Kavalathl 682_555

2. T'he _Director of Panchayath,
Department of Panchayath
Kavaratti —_6‘.82 555.

3. Director 0fSc1ence and Technology
and anuonmem
Umon TemtOIy of Lakshadweep
Kavalathl 682 555

4, Director (Labom & Employment)
Kavarathi — 682 555

[, -
5. Special Officer

Village (Dweep Panchayat, Agatti) — 682 558.

(By Ad\}k;éate: Mr. S. Radhakrishnan)

11. OA 269/2013

Ahammcd Basheer A, .C.,age 32

S/oT Youms T ?’

Ar akalachatla House 'Klltan Island,
[ ]

Lakshadweep y i

l;f: e shee
(By Ad_‘vpcate: Mr-.'(filrashic')us Kuriakose)
N ' i Vo

1. !

Applicants

Respondents

Applicant



“ 11

PRI Versus

3t ] : ot

. T he Adm1mstrat01
Umon Terri 1toxy of Lakshadweep
Kavaiathl 682 555

2. 1 he Chalrperson
Village (Dweep) Panchayath
Kiltan-682 558

3. The Employlﬁént Officer
Kavarathi, Lakshadweep-682 555.
, v
4. Director of Panchayath
Department of Panchayath
Kavarathi -682 555

5. 'I he Exccutwe Officer
V1llage (Dweep) Panchayath
Klltan 682 558

6. I—Iomcultul al A531stant
Village (Dweep) Panchayat,
Kiltan-682 558. Respondents

(By Advocate ('Mr S.Radhakrishnan (R1,3 & 6)

12. OA 277/2013‘

i.l g r 4 ‘s !yj(:
Hameezlad age 26 1‘
D/o Sald Muhammed 5
Nambicham House Kl Itan Island

i

Lakshad\«\t/eep ‘ ,, i s

Applicant

(By Adqucate:: Mr.Gli'a§hious Kuriakose, Sr.)

. : Versus

) 't .: ‘ “ i '
1. T hc Admm1st1 ator:
UT of Laksha{dlweep, Kavarathi-682 555.
““..-‘,! \ “\ | |
f
2. Dnccwr of Panchayath
Department of Panchayath
Kavarathl 682 555.
K ,Jil‘ * J "lh
3. ercutlve Ofﬁcel
V1 lage (Dweep) Panchayath, Kiltan-682 558



4.

12

Chairperson
Village (Dweep) Panchayath,
Kiltan—6v82 558. Respondents

(By Advocate: Mr.S Radhakrishnan — R1-3)

13.

1.

OA 281/2013 -

TahaP

S/o Sayid VK.
Vallomkadiyodu

Kiltan Island, Lakshadweep

Sayed Badusha Muhideen S.V.
Shahar Ban Vilas House

Chetlat. : Applicants

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy 1 Daniel)

!\.)

Versus

The Administrator
UT of Lakshadweep, Kavarathi-682 555.

Diré_étor ,
Science & Technology
Chetlat-682.556

Director of Panchayath

Rural Development Department of Panchayath
Chetlat-682'556.

Chairperson

Village (Dweep) Panchayath
Chetlat-682 556.

Addl-Sub Divisional Officer
Chetlat-682 556,

J’u',ni"or Scientific Officer
Chetlat-682 556.

Accounts Officer
Secretariat, Kavarathi-682 555. Respondents

(By Ad.v:[qcaté:'Mx‘.S!.;I{;adhalu‘ishnan-Rl-3 & 5-7)

14.

0;A No. 299/2013



1. A K. Sajeed
Akkara House
Kalpeni Island. -

2. P. I—Ia'seéné '
Poodyem House
Kalpeni Island.

3. A.T. Ahadabi
Athanam Thottam House
Kalpeni Island.

4. P.P.Sulaikha
Puthiya Pandaram House
Kalpeni Islan:d_‘.
“
5. C.P. Noorjehan
Chemmanam Palli House
Kalpeni Island.

6 AKX Beebi
Arakkalar House
Kalpeni Island.

7. M.P. Mohammed
Mullipura House
Kalpeni Is’lan’d

(By Advocate M1 KB Gangesh)

i
.l,.. . 'f |'
A A
.y . L Versus
:'- . o 'I?i"':
4

I Thc Admlms‘uatm
Administr atlon of the Union Territory

of Lal<shad\v¢§p_, Kavarathi — 682 555.

oL .

The Director, (Services)

Admmls‘u atlon of the Union Territory
of L akshadweep (Secretariat),
Kavalam - 682 555.

N2

3. Depaltment of Agriculture
Umon Temlory of Lakshadweep,
Kavarathi — 682 555.
Rceplcscnted by its Director.

(By Ad:vocate: M, S. Radhakrishnan)

Applicants

Respondents



15.

10.

11.

12.

A\l

14

QA 300/2013

B.Koya, age 42,
S/o Bammad, Bilutheth House
Andrott Island.

B.Ahammed, age 43
S/0 Mohammed, Bakakada House
Andrott Isvland.

K K.Mohammed Basheer, age 49
S/o Nalla Koya, Karakunnel House,
Andrott Island.

P.P.Hassan, age 41,
S/o Sayeed Bukari M.P.,Pandathpura House,
Andrott Island.

M.P.Pookunhi, age 50
S/o Khader, Matharapura House,
Andrott Island.

M.Bampathi, age 50,
S/o Asainar, Kakkett House,
Andrott Island.

C.Mohammed Kasim, age 44,
S/o Koya Kidave, Chettathada House,
Andrott Island.

K.P.Mohammed Yaseen, age 33,
S/o Nallakoya, Kattupra House,
Andrott Island.

T.P.Shamsuddeen, age 30,
S/o Kunhi Koya, Thattampokkada House,
Andrott Island.

B.Mullakoya, age 43
S/o Kidave, Bithnatt House, Kavaratti Island.

P.P Fathimath, age 41,
D/o Kunhiseethi, Palath Puthiyapura House,
Andrott Island.

A.Jamal, age 48, _
S/o Abdulla Attalada, Aliyathara House,
Andrott Island.



13.

14.

15.

16.

17.

18.

20.

21.

22.

23.

24.

15

A.Mohammed Mustafa, age 32,
S/o Kidave, Aliyathara House,
Andrott Island. ‘

L.Khadeejomabi, age 47,
D/o Buhari, Lavanakkal House,
Andrott Island.

C.Pookoya, age 42,

S/o Sayeed Mohammed, C Kunnashada House,

Andrott Island.

K.Subaida, age 39 years
D/o Kidave, Kunnashada,
Andrott Island.

A.Kunhi Seethi, age 51,
S/o Ukkas, Aliyathara,
Andrott Island.

T.B.Mohammed Hussain, age 37,
S/o Kosamma C.P., Thacherry Biyyada,
Andrott Island.

P.N.Hakeem, age 48,

S/o Siddique, Pudiya Nalam,

Andrott Island.

K.K.Kunhibi, age 52,
S/o Yousaf, Komalam Kattu,
Andrott Island.

K.K.N.Khadeejommabi, age 39,
S/o Sayeed Mohammed Koya T.P.
Kolikkat Neduvilakam, Andrott Island.

Mohammed Murshid, age 36,
S/o0 Koyamma K.P., Moosathada,
Andrott Island.

K‘."iC.ZMohammed Hussain, age 39,
S/o.Sayeed Ismail, Kannichetta,
Andrott Island.

P.P.Hamza, age 34,
Koyakidave M.P., Pandathpura
Andrott Island.



25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

16 .

M.P Khaleel, age 37,
S/o Assainar, Matharapura House,
Andrott Island.

P.P.Hassan, age 41,
S/o Abdul Khader K Pe1umpally House,
Andrott Island.

P.M.Thajunnissabi, age 39,
D/o Majeed, Puthiya Manzil,
Andrott Island.

L.Pathummabi, age 37,
D/o Yousaf T., Lavanakkal House,
Andrott Island.

H.K.Hussain, age 35,
S/o Pookunhi, Halookakkada House,
Andrott Island.

M.P.Mohammed Rafeek, age 31,
S/o Koyamma, Kunnamkalam House,
Andrott Island. :

K.Mohammed Fasal, age 32,
S/o Kunhi Seethi Koya,
Kadiyammada House, Andrott Island.

K Mohammed Basheer, age 34,
S/o Aboosala U.K. Kunthathalam House,
And1 ott Island.

K.K.Mohammed Farook, age 27,

S/o Kunhi Seethikoya, Kerakkadamali House,

Andrott Island.

A Rasheed Khan, age 39,
S/o Sayeed Ismail, Aliyathara House,
And‘lhot@t Island.

KAbdul Salam, age 33,
S/o Muthukoya, Kannathimmada House,
Andrott Island.

K.KAnwar Hussain,age 31
S/o Koya V., Kerakkada House,
Andrott Island.

e



37.

38.

39.

40.

41.

42.

43.

44,

45.

46.

47.

17

P.Mohammed Rafee, age 25,
S/o Mullakoya, Pachanal House,
Andrott Island.

T.M.Mohammed Aliyul Akbar, age 32,
S/o Basheer, Kakachiyapura House,
Andrott Island.

Basheer Karakunnel, age 41,
S/o Sayeed Mohammed A.C., Karakunnel House
Andrott Island.

b

Ubaidulla, age 29,
S/o Seethi, Bappathiyada House,
Andrott Island.

P.P.Mohammed Farook, age 37,
S/o Pookunhi Koya, Thekila Illam,
Andrott Island.

M.M.Sayeed Hussain, age 27,
S/o Sayeed Koya, Moosankakkada House,
Andrott Island.

M.Cl.Hammedathbi, age 37,
D/o Yousaf, Mylachetta House,
Andrott Island.

Doulathabi, age 33,
D/o Kidave, Lavanakkal House,
Andrqtt Island.

Guhar Madeena Beegum, age 37,
D/o Mohammed B, Aliyathara House,
An)_drgtt Island.

Kv'.:fj(f.’l";(t)okunhi Koya, age 36,
S/6 Yacoob, Kolikkatt House,
Andrott Island.

K.Dief&esh Mohammed, age 36,
S/o Sayeed Mohammed, Kachashada House,
Andrott Island.

(By Advocate: Mr.K.B.Gangesh)

Versus

Applicants



10.

11.

12.

18

The Administrator
Union Territory of Lakshadweep
Kavarathi -682 555

Director of Education

Directorate of Education

Administration of the Union Territory of
Lakshadweep, Kavarathi.

Director of Panchayats

Department of Panchayats
Administration of the Union Territory
of Lakshadweep, Kavarathi-682555

Village (Dweep) Panchayat
Androth Island represented by its
Executive Officer.

Faisal Ameen

S/o Pookoya N

Achammada House, Androth.
Mohammed Shamsheer M.K.
S/o Bathesha U.P.
Mayamkkada House, Androth.
: !‘ .
Mohammed Asker

S/o Seethi

Aliyathara House, Androth.

‘_ng. 3

No‘uél}ékhan M.K.

S/o;Sted Koya

Mayamkakkada House, Androth

I’H LPS 1in

Mcghagnmed Kasim P.P.

S/o Kldave Palathupra House, Androth
!

Abdul Akbar

S/o Subalr

Pgnda,th Puthiya Pura House, Androth

Mujéeb Rahman
S/o Ibrahim
A‘liyéthara House, Androth

SnaJ K T.
S/ Kiasim Koya
Kunjdmatkn House, Androth

l
,;,«
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e O

13.

14.

15.

16.

17.

18.

19.

19

Mohammed Hassan
S/o Kunhi Koya
Ayenamada House, Androth

Mohammed Abdusalam T
S/o Abusala
Thecheri House, Androth

Muhammed Rafi
S/o Nalla Koya K.
Poodamkakkada House, Androth

Muhammed Kassim
S/o Koya ‘
Shaikkinte Veedu House, Androth

P.P.Koyamma
S/o P.K.Kidave
Palathupura House, Androth

Muhammed Khaleel
S/o Abdulla
Aliyathara House, Androth

Muhammed Basheer C.P.

S/0 Abdul Khader

Cherikkal Puthiyapura House,
Androth.

(By Ad\/oq;afé: Mr.S.Radhakrishnan — R1-4)

(Ms.Rekha Vasudevan (R5-19)

gl
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Attakoya T.V, age 44
S/o Koya Thankgal T,
Thailath Valiyakkattu
Androth Island.

Sayeed Koya age 43
S/o Koya Kidave, Allydthara House,
Androth Island.

Mohammed, age 54
S/o Shaban, Biriyammada House
Androth Island.

Yousaf, age 60
S/o Ahammed, Kandalath House,
Androth Island.

MUJGCB Rehman age 35
S/o Koya, Karachetta House,
Andtoth Island'

Abdul Nasar, ‘age 38
S/o Nalla Koya, Kunnashada House,
Androth Island.

Mohammed Basheer, age 37
S/0 Yacoob, Aliyathara House,
Andnoth lsland

Shlhabuddeen l age 35
S/o. Sayeed; Koya Pandath Puthiyapura House
Andx oth Es}and

Pookoya age 44
S/o Koyamma Mayampokada House,
Androth Isllan,d

Noufal, age ~43[

S/o Koyamma Koya, Thacheri House,
Andloth Island

A31f age 37

S/o,Seethl T hacheu Moosathada House,
Andxoth Island
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16.

18.

20.

21.

23.

0

Hassan, age 30
S/o Jamaludheen, Kadiyammada House
Andxoth Island

Mohammed Rafeek age 41
S/o Ayshommab1 Bilutheth House,
Androth Island. -

Jalal, age 37
S/o Kunniseedhi, Palathupura House,
Androth Island.

IFarook, age 49
S/o Koyamma, Pochalam House,
Androth Island.

Abdul Hassan, age 51
S/o Abdul Khader, Karachetta House,
Androth Island

Koya, age 48 '

S/o Sayeed Mohammed, Thacheri Moosathada House

Androth Island.

Basheer, age 217

S/o Kidave, Moodampura House,
Andr,oth lsland

)

\/luhammed I—Illssam age 42

S/0. Hamccd ‘Azhikakem Pura House,
Andloth Island '

Iabbax age 39 x
S/o Nalla Koya Kunnashada House
Andloth Island

Mohammcd l 1yaudden age 33

S/o Sayced Mohammed Neelathupura House
Andloth Island

Ilabeed age 42

S/o Sayeed I\/Ighammed Kunhali House,
Androth Islan

Shalaul Hameéd age 33

S/o Kidave, Po_odamkakkada House

A’\'_n‘d‘roth Island. .

I‘.{ai"dad Beebi‘,' age 46



S/o Siddeeque, 'Puthiyanalakam House,
Androth Island.

25.  Indeen, age 60
S/o Ahammed, Kandalath House,
Androth Island.

26.  Mohammed Saleem, age 42
S/o Sayeed Mohammed, Kunnashada House,
Androth Island.

27.  Gafoor, age 41
S/o Thangu Koya, Pentamveli House,
Androth Island.,

28. ’Si‘dd‘ec'qule,[ age 43
S/o Kidave, Modiyothada House,
Androth Island.

29.  Shanavas, agé 33
S/o Kunhi Koya, Pochalam House,
/-:\,ndroth [sland.

30.  Pookunhi, age 50n
S/o Kidave, Aliyathara House,
Andloith Island.,;

31, Kalecl, age 39
S/o Buhari, Asanakar House
Androth Island:

32, lllyas, age 36 i
S/o Hamza Koya, Aliyathara House,
/j;\ndl'oth Islax?q.‘

33.  Mohammed Eésheer, age 39
S/o Sayeed Mohammed, Aliyathara House,
Androth Island.

34, Moliammed RAf, age 33
S/o Sayeéd Ismail, Aliyathara House,
Androth Island.

35. Cheriya 'Koy'e;i, ‘age 46
S/o Kader, Matharapura House,
Androth Island..
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41.

42.

43,

44.

45.

46.

47.
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Mohammed Saleem age 33
S/o Koyamma, Kannipura House,
Androth Island..

Shalns'dddeen age 33
S/o Abdul Kader, Bellchetta House
Andxoth Island

)

Kunhlsecthl age 47 ‘:‘
S/o Aboo Sala, Lavanakl(al House,
Androth Island '

Yacoob, age 45
S/o Samddeen, Kunnashada House,

Andxoth Island

Abdul :Jabbarl,. age 38

S/0 Sayeed Mohammed, Kannichetta House,
Androth Island. ‘

Jamal agc 41 l

S/o Sayeed Bukan Bidumkattu Bilutheth House,

Androth Island
Subalday ‘age 3| |
D/o Gayeed Bukari, Thacheri Biyyada,
Andloth Island

SaJma Beegum age 29
/o Nallakoya Lavanakkal House,
Andloth Is and

Shahanas Beeg‘um age 28

D/ Kunhl 'Koya Lavanakkal House,
Andioth Island

Sll)'/lal)d 'Khlan age 32

S/o Pookunhl ;Rahmath Vlll a,

Andloth Island

N1samuddeeh l’ P.T, age 33
S/o Nasa, Chodath House,
And1 oth Island

Iqbal age 42
Slo, Yousaf Pandaram House,
/\ndxoth Island
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49.

50.

51.

53.

54.

55.

56.

57.

58.

59.

&k

l~las§an, age 39
S/o Sayeed Bukari, Matharapura House,
Androth Island.

l\/loh_ammed Saleem, age 38
S/o Yousaf, Thailath House,
Andxoth lsland

Mohammed Musthafa age 36
S/o Pookoya, ‘Neganmada House,
Androth Island.

Koya, age 36
S/o Attakoya, Mathil House,
Androth Island.

Kamil, age 41
S/o Muthu Koya, Palathupura House,
Andl:o‘gh Island.

Asif, age 307
S/o lSccthl Koya Lavanakkal House,
Andloth Island

Sakallya age 32
S/o Muthukoya, Bilutheth House,
Andloth Island

Sallh, age 37 |
S/0 Kunikoya,.Aynamada House,
/-,\ndl'oth Island.

Rahmathulla age 39
S/o Slddecque Bilutheth House,
Andlolh lsland

l\/lohammed Aslam Naser, age 40
S/o Sayeed Mohammed, Palliyet House,
/\ndloth Island

Sayced Mohammed, age 42

S/o Kasimi, Achadapurakattu House
Androth Island.

. o

AnvarHussain, age 29

S/o Pookoya iKunnashada House
Andloth lsland
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70.

71.
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Habeebu Rahman, age 28
S/o Sayeed Mohammed, Kunnel House
Androth Island

Rasheed age 33

S/o Koya, Ker akkada House

And1 oth Island

Cherlya Koya age 32

S/o Aboo Salah, Perumpalli House
Androth Island.

Mujeeb Rehman, age 37
S/o0.Sayeed Buhari, Karakunnel House
Androth Island.

Noufel K, age 33
S/o Nattaya Koya, Cheriyadam House
Andloth Island

Abdul Samad age 45
S/o Ko_yamma Karakkada House

‘Androth Island. '

Shamsu Shumoos, age 34
S/o Cheriyakoya M., Pentamvilapura House
Andl‘oth'lsland.

l\/lohammedl/\bdul Naser, age 308
S/o Jaleel l\/I HKottlathauu House
Andloth Island

o e l‘l ! !

! 11 h \l

Mohammed l"athahulla age 33
S/o Koyammakoya ‘Nallal House

Andloth Island

Ibrathullah age 30
S/o: Kunhisethi, Perumpalli House
Androth Island. .

I{l);as' age 29 :
S/o Shaik Koya P.S., Pentambelipura House
Andloth lsland
‘- l' i 1 l‘ '
leal age 31 ;
S/o Kidave P l’ , Pandathu Lavenakkan House
Androth Island »
i
l

l .
l
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77.

78.

79.

80.

81.

82.

83.
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Rallmét, age 42
S/o Pookutty M., Mathil House
Androth Island. S

Mohammed Hassan, age 37

S/o Sayeed Mohammed, Achammada House

Androth Is_land.

Shamsudeen, age 32
S/o0 Muthu Koya K., Nellai House
Androth Island

Mohammed Naseer, age 28
S/o Muhammed, Pentamvelipura House
Androth Island.

Raulath Beegum, age 29

S/o Thangakoya, Arathupura House
Androth Island.

Fathahuddeen, age 38

S/o Kidave U.K., Makket House
Androth'-ls'land.’

Badarul Muneer age 32

- S/o Abdul’ Khader Moodampura House

Androth Island

I\j/Iohamn'led l,\/IlUStafa, age 33

S/o Ahammadiya, Jabalpura House
Androth Islan"d.

I\/lohammed Kasnn age 47
9/0 Kldave V K., Makket House
Androlh Island

Mohammed Aboosallh age 40
S/o Sayeed Mohammed Bilutheth House
Andlotl Island

Kunhlseethl,; age 47

S/o Yousaf, Metharapurakatte House
Androth Island.

Hamsa Koyajiage 42

S/o Ahammed, Makkett House
Andloth Island
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90.

91.

92.

93.

94.

95.

1 2"7
Attakoya, age 49
S/o Yacoob, Aliyathara House
Androth Island

Khalee age 49 ,
S/o Sayeed C lenkka Puthlyapura House
And1 oth Island | .

' | ‘ T
Fathahulla, age 34
S/o Sayeed Mohammed, Palliyett House
Androth lsland.'

Basheel age 55
Thachcn l\/loosathala
/}ndloth lsland

A S

Mohammed Farook, age 33

S/o Nallakoya. C.L., Tharampalli Makket House
Andxoth Island

Aboosahh agej 31
S/o Shalk Koya Moosakada House
And1 oth Island

Salcem age 31!
S/o Seethi, Karakunnel House
Andloth lsland

l\/lohammed Kasnn age 33
@/o Sayeed | Mohammed P.C., Pathada House
/\ndxoth Island
I _

IR ﬂ -
Chenyakoya dge 44
S/o Kldaye T Lavanakl(al House
Andl oth Island
l , \ '
Mohammed Hussam age 41
S/o Sayeed Islnall Kandalath House
Andloth Island

Sabil Khan age 33
Slo Koyammakoya "Thattampokkada House
Andloth Island

o l
lllassan age 43 '
Slo. Sayecd Bukan Podamkakkada House
Andloth lsland

/w “':l“'ll l“"" :
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105.
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107.
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Akbar C., age 33

S/o Attakoya K., Edayakkal House
Andloth Island

Abdu Vahab age 33

S/o T hangakoya P., Kunchali House
Androth Island.

Mohammed Musthafa, age 42
Edayakkal House
Androth Island.

Navas, age 25

S/o Hussain, Thahira Manzil
Androth Island.’

Shanavas, age 33

S/o Sharafudeen, Mathil House
Androth Island

Hassan, age 33

S/o Seetln M, Lavanakal House
Androth Island.

Mohammed Basheer, age 42
S/o Yousaf Nellal House
And;oth Island

Shamsudeen age 36
S/o Nalla Koya Kunnashada House
Androth Island

Lamul Abid, age 26
S/o Kidave K., Palliat House
Androth Island.

Muthu Koya, age 39
S/o Kunhi Seethi, Makkette
Andloth Island

Mohammed Mukhbeel age 30

S/o Koyamma,koya Kerakkada House
Androth Island

Shamusudeem age 27

S/o Koya . Kidave M.P., Pandathupura House
Androth Island...
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115.
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118.

119.
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Shihabudheen; age 27

S/o Muthu Koya, Pandathupura House
Andloth Island

Ubagdulla, age29
S/o Sathar, Kannipura House
Androth Island. -

Jalal, age 49 :

S/o Yousaf P. Moodampuxa House

Androth I.sland :
_ o

Kidavu, age 55

S/o Indeen M., Biriyammada House

Androth Island.

Kidavu, age 59
S/o Irjab, Mekkat House
Androth Island.

Mohammed Salahudheen, age 26
S/o Koya T'P., Kandeth House
Androth Island. ‘

Mohammed' Shakeer, age 22

S/o Kunhiseethi, Makket House
And4 oth Island

Mohammed Althaf, age 24

S/o Jamal, Mayompokkada House
Androth Island. |

Abdul Gafoor, age 28
S/o Nallakoya T., Bappathiyoda House
Androth Island.

Mohammed Yathiya Khan, age 23
S/o BashCm K., Mathil House
/\ndloth Island

Nglla Koya age 39

S/o Khader, P P.C,

/\ndxoth Island

Kunnikoya age 35
S/o Ahmed, Ponmkam House
/\nd1 oth Island
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130.

131.
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. Zainul Abid, age 41

S/o Assainar N.P., Kandalath House,
Androth Island,

Mohammed, age 50
S/o0 Abdul Khader, Kaval Chetta House,
Androth Island. -

/—\bquésir, age 36 .
S/o Siddique, Kunnashada House,
Androth Island.

. Mohammed Aboo Salih, age 37

S/o Musthafa, Ammelam House,
Andxoth Island.

Koya, age 37
S/o Sayeed Mohammed, Lavanakkal House,
Andloth Island

Mohammed Rafeek C.P., age 38

Slo Sayeed, Cherikkal Puthlyapmam
Andloth I% and

Mohammcd Rafeek age 40

S/o Ukkas, Bllutheth House,
/\ndroth Is and

Mukbcel , age 28
S/o Majeed L., Perumpalli House,
Androth Island.

. Ra;:lneé'd K};éh age 33

S/g Kidave A, Blyyadachctta House,
Andl oth Island

Mohamm‘cd Taxook age 31
S/o‘Pookutty; Kunnel House,
Andloth Island

. l .
Rahmathullah age 31
S/o KoyammatK P., Bappathiyoda House,
Andtoth Island

Mohdmmcd Ka%im age 30
S/o, \Jallal\oya Kennashada House,
/\ndloth Island

e ui '“ru'.f;i'u
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Mohammed F a7al age 38
S/o Kldave M P. Kandalath House,
Andloth Island -

Ja nal,age 57 o

| S/o Kldave Poovadakkattu House,
Andloth Island l

)

Mohammed Saleem age 31
S/o Hassan Kunn1 Key1yoda House,
/\ndloth l land

t

Koyamma age 47
Slo Aboo Sal eh; Kavalchetta House

b

4

lLllda);at‘hulla 'age 38
S/o Koyamma Ka1 achetta House,
Andl oth Island

Abdul A7ee7 Khan age 41
9/0 l\/lohammed Blrayammada House,
/\ndloth lsland

Shamsudddeenl age 32

S/é Si ee‘que M l’ Pa7hayakamkattu House,

llam7a Koya? age 43 |
S/o Kldave B »Allyathala House,
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Sayeed Ismall age 58
S/o Abdulla P.P, Pudamkakkada House,
And1 oth Island

Amjath Khan age 28

S/o_Bunlyamln Ammelam House,
Androth Island.

Mohammed Iabal, age 38
S/o Nallakoya, Perumpally House,
Androth Island.

Pookunni, age 56

S/o Yousaf Haji, Bappathiyoda House,
Androth Island. |

Mohammed Bdsheer, age 38

S/o Kidave A. l\/layampokkada House,
And1oth Island

Cheriyakoya; age 36
S/o Kunnikoya P., Thacheri House,
/;Xndroth Island.,

P
. Nascemudheen K.S.P., age 28

S/o Abdul Khade; T., Kalachetta Sarommapura House,
Andloth Island l

Abdu IKayyoom age 41
S/o Sayeed Buhan M., Kunchali House,
Andloth Island n

N A', o | 1
L 1yabu1ahman age 31
S/o Kunnikoya M.P., Chekummada House,

Androth Island.
: ,, ;

Kurhibi, age 46
S/o Kader, chumpalh House,
/\ndloth Island

Pathummal)l ‘age 52

D/o Koyammakoya Kolikkattu Naduvilkam House,

/\ndlolh Island
. l; ‘ RN

Saﬁyullah aoe 25

D/o'Hamsa Koya Aliyathara House,

/}ndloth Islarb;'d |

. :‘ , li

A
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164.

165.
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167.

Scethi; age 60 .
S/o Assainar, Pachanal House,
Andloth Island |

Sadakkathulla,: age 34
S/o Buhari VK., Chettapokade House,
Androth Jsland.

Basheer, age 46 , _
S/o Sayeed K., Kunnnashada House,
Androth Island. '

Mohammed Kuraishi, age 25

S/o Sayeed Mohammed, Karakunnel House,
Androth Island.;_‘

Siraj, age 47

S/o Kidave K., Kunnumpura House,
Andxoth Island.

Mohammed Raﬁ, age 31
S/0 Hamza Koya K., Pathummapura House,
/‘;\ndljoth Island.

Zainul Abid, age 26
S/o Nallakoya K. C. Palhyat House,
Androth I sland '

Abd'ul J abbar, age 35

S/6 Kunni Seethi, Makkett House,
Androth ls'la'n,d. .

Sajced Mohammed, age 54

S/o Kidavu, Poovadakkattu House,
Androth Island.

e L

Attabx age 57
D/o. Yousch P., Thacheri House,
/\ndxoth Island

BdlkcLs age 37
Dio Koyammakoya P., Thacheri House,
Andxoth Isla_nd N

Yakoob, age‘é'lO ?
S/o Kidavu K, Ammelam House,
Androth Island;
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175.

176.
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. Mohammed I{afec age 42

S/o Koyammakoya, Mayampokkada House,
Androth Island.

Mull'akoya, age 47

S/o Majeed K., Lavariakkal House,
Andloth Island ‘

Pookunhl agg: 46

S/o Kidave R, Ammelam House,
Androth Islanq.

Mohammed Késhn, age 46

S/o Yousaf, Béppathiyoda House,
Androth Island.

Kadecja, age":Sll
D/o Kidave K , Thacheri House,
/\ndloth Island

Mu]labl agc 54
D/o Kldave B Palathupura House,
Androth Isléhd |

Man‘7001 Ali 7a‘yeed P.P., age 25
S/oM, P F atchullah Pu1athlkkau Puthiyapuram,
Andloth Island*

|

Ali Akbar K‘ age 25

S/o,Cher 1yakoya Kannathimada,
/\ndloth Island

e i
Mohammcd §alcem age 33

S/o Shalkoya Kunhali House,
Andloth Island

|;(r

(By Advocatc v r k B!Gangesh)
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Department of Panchayats

Admlnlstratlon of the UT of Lakshadweep

Kavarathl 682 555
l E i:. 'i “ )-'

4. V1llage (Dweep) Panchayat
Andr oth Island represented by its
Executlve Ofﬁcer

(By Advocate I\/I1 S Radhakrlshnan)

17.  OA302/2013

. Jaffer, age 35
S/ Babujan, Pannethechetta House
Annm Island l‘

2. Faxooque age 33
S/é Khader, Kulandam ‘House
Amnn‘Island _
; ot .:,; .

,(

3. Abdulla Koya age 50
S/o Attakoya Mallka House
Amini Island.

4. Nallakoya, 'a'g'e’ 40

S/o' Abdulla Koya, Puthoya Kanniyam House

Amlm Island

5. 11 Mohammed age 47
S/o Mohammed ‘Kombam House
Am1n1 Island“
‘Ji . ..

6. Shalafudheen age 36
S/o Kidave, Kottechetta House
Amml Island

7. Jabbax P C, age 36
S/o Cheriya Koya, Purakkachetta Housc

Amini Island.

8. Yenslaf a‘ge"‘3:6

S/o Kader Bellyachadachatta House

Amlnl sland

' 419 I'.\_

9. Mdlhuko‘ya age 33

S/o Sayeed Shelkoya Mampuram House

/limlm Island

(By Advocate MI K B. Gangesh)
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Versus

The Administrator
Administration of the UT of Lakshadweep
Kavarathi-682 555. '

Director of }Panchayats '

Department of Panchayats

Administration of the UT of Lakshadweep
Kavarathi-682 555.

District Panchayat

Amini represented by its
Executive Officer.

Village (Dweep) Panchayat
Amini Island represented by its
Executive Qfﬁcer.

(By Adivpcat.e: Mr.S Radhakrishnan/M/s Sheriff Associates)

18.

1.

OA 303/2‘013 !

Aboobake1 P age 4]
S/o 'Kunhikunhi, Pallam House
Kavarathi Island.

T P,

Musthafa B.K., age 45

S/o Sayced, Bakakada House
Kava1 athl Island

Mohammed Shaﬁ M., age 34
S/o T Iamzath M' I\/Ia 1ka House
Kavanatln Islanld :
Abdul ‘Na’Zer‘lf\:,P., age 43

S/o Cheriyakoya K., Aynipura House
Kavarathi Island.

Yacoob K.P.: , age 41

S/o Kidave U P.! Kuttlpapepuxa House
Kavalathl Island

’Al’ikoya K, 'ag"d'gl

S/o.Basha P., Kellyam House
Kavalathl Island

~
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Mujeeb Rehman U.P., age 34

S/o Alikoya C.K., Uthampokakada House
Kavara}hi Island.
R R A !
Thanigalioya V.P.n age 43

S/o UkKas, Vadakkilapura House
Kavarathi Island.

Mujeeb Rehman B., age 30
S/o Thangakoya, Birekal House
Kavarathi Island.

Sajitha P., age 32
D/o Ali Aradam, Poovinoda House
Kavarathi [sland.

Basheer P.1., age 44
S/o Mohammed Pallipura, Puthiya Illam House
Kavalathl Islapd

|"'I

Abdul Rafeek K , age 44

S/o Ahmed Kammmada Kadapurathaba House

I{avax athi Island

Saleem A.P. ag'e 34

S/o l\/lohammcd C.P., Athampapepura House
Kavalathl Island

Mdh’ammcd Huséain P, A., age 29
S/o Khalid, Haﬂ K.P. Puthlya Alikom House
Kavalathl Island

ShaJ'ahan'T K‘ ’2lge 35
S/o Hamza, Fhmmkad House
Kavau athl Island

Anwar AP, a'gle- 39
S/o Muthu, Aynepu1a
Kaval athi Is] and

B’asheér S , agé 35
S/o Hamzath AL, Safiyabiyoda
Kavarathl Island .

l
Ukkas' agc' 45 "
S/o Aboobaker; Melillam
Ixavarathl Island‘ :

l'. . L . ll
W . N Seepe

b

L
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Ilam7ath agé 27
S/o Usman Hdji, Aynepura
Kaval dlhl Island

MU_]CCb Rehman age 38
S/o Hamzath A I, Safiyabiyoda
Kavalatln Island

Manikfan K.P. age 30
S/o Abdulla A, Kuttnapepura
Agalu [sland.

I-lldayathulla S.M., age 36

S/o Hamzath B.K., Subaida Manzil
Il{avarathi Island.

Ansax P P., age 31

S/o Cheriya Koya K.P. , Pakichipura
Kaval athl Island

guliman K.P. age 38

Slo Kidave U P., Kuttipappepura
Kavan athl Island

Yacbob C.P. , age 40
Slo YousufP Puleenakeel House
Kaval athl Island

N17alnudd1n K P , age 34
S/o:Zakar 1ahy? Koch1pu1a House
Kaval atln Is and

Salcéln'\/ 'a'géé 39
§/0 Hamzath!, Veloda House
Kaval athl Island

/\ttakoya B. age‘ 4]
Slo /\boobacker M [, Birekal House
Kavalathl Island

: IREE 1'
Naus 1ad PIV a e 30
S/o Kasm1 M C Pal iveedu House
Kalaval dylhl Island

. + ) ‘v gl E .

Mbhamme'd Iqilbal K.K., age 31
S/o Kasmi P.V.;Kunnamkalam House
Kavarathi Isl’a‘lnd;.



31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.

39

Ashik Ali C.P., age 30
S/o Ali K., Chendipapada House
Kavarathi Island' '

Mohammed Raﬁ P., age38

S/o Cheri 1iya Koya Pal licham, Pulipinnakad House
Kavarathi Island :
Pookoya P. P ,-age 48 |

S/o Babujan M Puth1yapura House
Kiltan Island.

Hussainali K.P’l, age 33
S/0 Muhammed C., Kuttithayapura House
Kavarathi Island.

Sulaiman l\/l.,lage 37
S/o Hamzath M., Maidanoda House
Kavarathi Island.

Kaja Hussain C, age 37
S/o Ahammed Khan T.P., Chungam House
Kaval atln Island

l\/luleeb I{c hman T.X.., age 38
S/o Fhlrlllkad House
Kavalathl Island

Mohammcd Shaﬁ K.P., age 32

S/o Sayed Poo A, Kakachlyapuxa House

Kavarathl Island

l\"/loh'amined”Raﬁl B., age 33

S/o Auakida\l/c T.P., Beeranthoda House

Kavalathl I!sland
{

Rafeek agc Ji

Slo l\/luthu Puleenkeel House

Kavan athl I sland

Ummm K P age 37

S/o Udaifa, C P ‘Thekila Illam
Kavarathl Island

l\/lohammcd Rafeek, age 37

Sfo Attai K.P. ,,Pokax achiyapura House
Kavalathl lsland



43,

44,

45.

46.

40

Mohammed B, ége 31
S/o Kidave K.P., Barakaroda House
Kavarathi Island.

Jaleel P, age 43

S/o Attai Veloda, Poovammada House
Kavarathi Island. :

Delhathi; age ‘33 3
S/o Mohammed T., Amanathakepura House
Kavarathi Island.

Sharafudheen, age 24
S/o0.Ali A., Poovinoda House
Kavarathi Island.

(By Advocatc: Mr.KZ"B.Gangesh)

S 'i ‘ Versus
b
The A"d'mihi'sti ator
,Admlmsu atlon of the UT of Lakshadweep
'Kavalathl 682 555
i

'Depal tmcrln of Agrlculture
UT of Lakshadweep
Kavarathi- 682 555 represented by
its Dnectm
ot
Director of Panchayats
Ddel tment of Panchayats
;/\dmmlsu ation' of the UT of Lakshadweep,
Kavarathi- 682 353,

5
DlStl 1ct Panchayat
Kavalathl repr esented by its
Lxecutlvc Ofﬁcel

Vlllage (Dwecp) Panchayat
Kavarathi Island _represented by its
E XCCU'LIVC Ofﬁcer

(By Ad\{_ocate: ‘Mr.S.I’{gdhakrislman)

19.

l.

(’)’A‘319/2013

P C. Bashcex age 34
Slo Hamsa Pathummeectta House
/\mm1 Island

Applicants

Respondents



10.

&l

B.C.Iathurhamén, age 33
S/o Hassainar Beliyachada House
Amini [Sland:* "

MKhileel; age 38
S/o Khader, Mamanoda House
Amini Island.

P.1.Siraj, age 31
S/o Abusaia, Putjiyaillam House

Amini Island. .+~
i

K.K.Razak, age 27
S/o.Khaderkoya, Kunniyatamkakkada House
Am1m lsland »!

P, Ashlaf age 37
S/6 Ahamed, Pallam House
/.tlmini'lsland.:'_ '

I .

K.C.Moosa, age 44

S/o /\ttakoya Keelachery House
/\mml lsland

B. Kasmikoyla age 42

S/o Cheriyakoya, Balapp House

/\mlnl lsland
i

C B! Attakoya age 41

9/0 llamsakoya Chnmthabelli House
Amml Island ‘l

Ra lcem lVI 'age 33
S/0 Abdullakoya, Madam House
Amlm Island

Pookunhi'
Slo T.C. Yousaf Nooxmahal House
/\mml Island

(By Advocatc M1 K B. Gangesh)

zl . :‘.,“‘s ;
l.- ~...,.ul . Versus
e 'll :l‘-. v l;y. '
i‘ E[
l he Admlmstl atm
‘Administration ‘of the UT of Lakshadweep

Kavarathi- 682_§55

Applicants



- k2

Director of Panchayats

Department of Panchayats

Administr atlon of the UT of Lakshadweep,
‘Kavalathl 682 555.

Du‘ector of Educatlon

Directorate of Education

Administration of the UT of Lakshadweep
Kavarathi-682 555 |

Village (Dweep) Panchayat
Amini Island represented by its
Exccutive Officer. Respondents

(By Advocaté: Mr.S Radhakrishnan)

20.

1.

(5‘ A No. 3'2572013

Mohammcd Abdul Razak
S/o U.K. Nalla Koya
/\ttalada House

Andlctt Island

I§ Moosa 5
Kandﬂam House
L( _dainath Islland
Lo
Ham7a KoyalB "
S/o. AbdulKhader
Bir 1yammada Ilouse

Andxott Island Applicants

(By AdvoCate Mr. _K.:B; Géngesh)

__V'ezrsus

The Admmlstmton
Admmlsllauon of the Union Territory
ofl,akshadwee}a Kavarathi — 682 555.

lhe Dncctox (Serwces)

Admmlsu atl n: ofthe Union Territory
Qf LakshadWeCp (Secretariat),
Kavanaul ~ 682 555

Depanment of Enviornment of Forests
Union T cmtOIy ‘of Lakshadweep,
Kavalathl 68” 555 Respondents



S
o 43

odp
1!1' Loy

(By Advocatc l\/h § Rad 1akushnan)

21.

l.

OA 326/2013

Savad T.K, age'40
S/o Mohammed AP, T hnmlkkadu
Kavalathl Is and

Aboobacker PP, age 43
S/o Hamzath K,P., Pallipura
Kaval athl Island

Aboobackel P. K , age 34
Slo F athahulla Pu_leenakeel
Kavarathi Island'.

Jé’luangcel A.P., age 32
S/0 Hameed, Allapma
Kavalathl Island

Shajahan B age 35
S$/o Kidave, Baday1
Kaval athl Island

) ,i
,,qln

(By Advocalc Mr. K B Gangesh)

1.

2.

3.

5‘( -.'V':‘l o

3 : Versus

o VT f.':rbl" .

The /\dmlmsu at01

Admlmsm ation of the UT of Lakshadweep
Kavalathl 682 555.

Dil’éc'tbx OFPénéhayats

Dcpal tment of Panchayats

Ad n'l'mpu atlonl of the UT of Lakshadweep,

Depeu tmcﬁt of Science & Technology
‘Uniion’ 16111101y of Lakshadweep

‘Kavalalhl 2682555
represented by, its Director

\;/‘i]:]haigc' (Dw’eep) Panchayat
Kavarathi Island represented by its

P T .
-Iixecutive. O«fﬂcer

(By Advocatc M1 S Radhakushnan)

;;,g‘v SERTETR T L
. i, sy :",A “ .i
l;.!v-*q FELTIRCR ,“h
PR B P -’- 4.
Aa, . AR
MR PR .L [ |
R ¢ P
,;)J-'. L LRRFONE :1"_‘ <
‘.‘( , N o 7;.~'..
N i .f’ " Pllll:l
i

Applicants

Respondents



22,

e

OA 327/2013

Farook, age 40

S/o Kunhikoya, Pulippinakkad,

Kavarathi Isldnd. :

Ummer Farogk; age 38 .

S/o V.P.Kasmi;Kartholapura,

Kavarathi Island. . Applicants

(By Advocate: Mr.K.B.Gangesb)

Versus

The Administrator
Administration of the UT of Lakshadweep
Kavarathi-682 555.

Director of Pianchayats

Dcpaltment of Panchayats

Admmlstx a‘uon of the UT of Lakshadweep,
Kavalathl 687 555.

Departiment of Environment & Forests
Union Territory of Lakshadweep
Kavarathi-682 555

Village (Dweep) Panchayat
Kavarathi ’,Isla'nd represented by 1ts .
1" xc’culivc'Oif ﬁccr Respondents

(By Advocatc M1 S. Radhaknshnan)

23.

1.

‘u ,.l -‘,.,,

A 328/2013

$n Mi.k

Salfulla C b age 34
S/o Mohamood Hajl Chendipura,
Kavalathl' .

Sa‘in'u'l Ilame(id P.P., age 39
S/o Attai K.P., Pokala Chepura House,
Kavalathl

Mohammcd K P age 35
S/o Hamzathy IB .P., Karutholapua House,
Kavatdthl k

T I"

Abdu] Kal dem P ‘age 41
S/o Moham ncd Pallam House,



X

"1
I

r} 45
. . ‘ ’
Kav’arathi ; b

Akbar P P age 34

,S/o Mahmood P Pappadam House,

Kaval athl 5 f - Applicants

i

(By Advocate Mx K B Gangesh)

s

Versus

The Administrator
Administration of the UT of Lakshadweep
Kavarathi-682 555.

Director of Panchayats

Department of Panchayats

Administration of the UT of Lakshadweep,
Kavarathi-682 555.

t | F

,Ijirectgr of Education

Directorate of Education,

Administration' of the Union Territory

of Lakshadweep, Kavarathi-682 555

Yillage (Dwée}ﬁ') Panchayat
Kavarathi Island represented by its
Executive Officer. Respondents

(By Ad‘V'_(‘)tc'atc::: Mr.SRﬁ'dhakriShnan)

24.

1.

OA32972013, -

Thahira Beegum M.M., age 38,

W/o Raum. Ra7eed Madeena Manzil, Kiltan.
Supcwlsm Cou Twisting Centre Kiltan
Dlsu ict Panchayat Kiltan.

Shahul Hame‘e‘d}P.K., age 50,

S/o Sayed Kgya P.S., Thottathakkara

Store Keepel Cum Clerk

Coir Twisting Centre Kiltan

Dl%ll 1ct Panchayat Klltan

T.K. Na7eemudheen age 33,

Slo Sayed Abdulla Koya,

Kundamkulam, Kiltan

Helper, Coiri Twisting Centre Kiltan

District Panchayat, Kiltan. Applicants

R



¢ ® h T ke
(By Advocate:’jMr.P.V.Mohanan)

- Versus
; i
1. The Administrath
Administration of the UT of Lakshadweep
Kavalathl 682 555
ok :
2. ‘Dlrector of Panchayats
Dcpaltment olf Panchayats
,/\dmmlstratlon of the UT of Lakshadweep,
Kavarathi- 682 555

(U8

The Chief Eggecutwe Officer

District Panchayat Unit

Kiltan, Union Territory

of Lakshadweep-682 557 Respondents

(By Advocate: MrfS,.Riédhakrishnan)

75. OA 33i/2015

l. Hussam K, C age 34
Slo Sayeed Mcehammad AM.
Katu,y.«,_xmchaua (House), Agatti Island
UT of Lakshadweep.
Working as casual labourer in the Department of
Scicnce & Tec'hhology, Agatti, Lakshadweep.
2. Iiydel p. " fj. |
S/o Sayecd Buhari Haji U.
Pokkathappada (House), Agatti Island
UT of L ak‘shadweep
kamg as. casual labourer in the Department of
bmence &(Telchno!ogy, Agatti, Lakshadweep.
R S u” .
/\11 Akbax IK B., ‘age 39
S/ol Ilam/a C II
Kunnablyoda HOuse Chetlat Island
UT of Lakshadweep.
W01kmg as ce{sual labourer in the Department of
%cmncc & "[ cchnology, Agatti, Lakshadweep.

sl

4. Na/mal Baxkath K., age 27
Slo Sccdlkoya A '
Kurwathlyoda (I Iousc) Chetlat Island
uT ofLakshadweep
kamg as casual 1abou1el in the Department of
Sc1ence & Technology,
P ;*.‘ 1

','1;$ 1 .
' .

o

_ f
Yoo § e
i

AN . .
\}y Lo
. |
:
:
:



. ‘ o v:!f;..:i u7

Chetlat, 'Laksll{‘adwcep. Applicants
(By Ad\é-’o'c',ate'_:‘Ml‘.é}as;hipus Kuriakose, Sr. & Ms.Daisy 1.Daniel)
W ,‘J -+ Versus

1. f}"he} At-dlnilﬁg,rtji‘étél'

UT of Lakshadweep, Kavarathi-682 555.
2. Chairperson ‘

Village (Dweep) Panchayat, Agati-682 557.

3. Chairperson :
Village (-Dweep) Panchayath, Chetlat [sland-682 554.

4, l"he Jumm Smenuﬁc Officer

Department of Science & Technology
Chetlat-682 554

5. The Junior Sc1ent1ﬁc Officer
Dcpamnem of Science & Technology
Agatti-682 557.

6. Diréctdr of Panchayath

Department of Panchayath

Kavarathi-682 555. Respondents
(By Advocate: Mr ES:Radhakrishnan for R1,4,5 & 6)

'
i

26. ()\AA 333/2013 "

P iul-A..
L)

::':;;.-(;1 R
l. S.P Harris+
S/o. Koyakunhl
ballamvapwa Klltan .

Lakshadweep ‘

2. K A7ha1 ;
S/o Sayed Buhan

Ku1 1yathlv0du Kiltan
A

3. A'P* /'\hamed

Slo: Kunhlkoya

Ahmapuxa Kl‘ltan : Applicants
(By Advocate M1 M R I-Ianraj)

Versus



e ... i;- >

AdmlmstIatox -
Union, Territory of Lakshadweep
Kavaratti * *

Dnectm of Panchayats ,
Union Tertitory-of Lakshadweep
Kavalattl : .

Sub—Divisiorﬁl‘al Officer
Kiltan Island, Union Territory of Lakshadweep
Kiltan.

Director,
Services, .. ‘
UT of Lakshadweep, Kavaratti.

i

(By Advocite: Mr.S Radhakrishnan)

217.

OA 344/2013 °

Kassim A
Sfo.Attakoya P.P
Aliyatllal‘a'l--louge; Andrott

J alaluddin N’
é/o Attakoya N.P
Nc_:gggmmg@a House, Andrott

Mo_hannne_d Hassan C.E
S/oKunhikoya SVP
Lidayakkal House, Andrott

Mohammed I‘!{aifeek CK
S/o0.Koya K.C
Cheriya Kak%(anal House, Andrott

Mohammed Kamaluddin M.K

S/0.Shihabuddin Pookoya Thangal

Mayankakkada House, Andrott
l

Mohammcd Bashecr C

S/o Pookoyal ’

1 clayakkall 1 ljoyse;’ Andrott

Noorul Hassaﬁ‘/\
S/o. Nallayakoya UK
/\ttalada Housc t Andrott

Respondents



8.

) Sy A‘g
Mvul\'sﬁida'Beic:g.’ﬁm CN
D/o.Late Shamsuddm Thangal
(,hemayath Nalakath Andrott. Applicants

(By Advocate Mr. K B Gangcsh)

;V,crsus

The 'Ag‘dmihi‘sﬁ:aidr
Administration of the Union Territory
of Lakshadweep, Kavaratti — 682 555

Dircctor of Panchayats

Department of Panchayats
Administration of the Union Territory
of I_Jakshadvxfé;ep, Kavaratti — 682 555

Dcpdnmcm ofElectnclty
Union lemtOIy of Lakshadweep
Kavarathi - 8_?_ 555

Village (Dweep) Panchayat
Androft Island’ replesented by its
l xecutlve Omcel 682 552. Respondents

(By Advocale M1 S Radhaknshnan )

28.

1.

OA 345/2013

Ay%homma E C
D/o Hamsa, Ellachetta House, Agathi

’Bee‘fétlmmmd?,.v |

I:c)/_o Kasmi’, Kfo'.yia, Puthanveed House, Agathi
! .

KadchPK. e

D/o Koyallassan Punakad House, Agathi

Phes s VR

/\bdul Muthath K -

Sto: Attakoya Mayamkakada House, Agathi

Abdul Shukdm

S/o.Late Usaf

Melall]am House Agatln

l1idayathulla M K

S/o. Aboobacke1 Koya V.K
Makka%hikakdda House, Agathi

Man(,om P ‘ ;,‘
T : ‘



10.

12.

13.

15.

16.

17.

18.

19.

80

S/o.Kasmi Koya C.p
Poovmoda House Agathi

Ummel M. C

-S/o. Mohammed

Maldana Chetta I—Ioﬁse Agathi

Mawya K
S/o. Hameed =
Kunnathalam Hou se, Agathi

NazerK !
S/o.Kidave
Kunnikathiyapada House, Agathi

Showkathali M~
S/o.Ummer B
Makayach'dda House, Agathi

Saycd Mohammed K
S/o, Pookoya B‘
chpau House Agathl

Naseer P ‘
S/Q,Mutha if K
Pathada House, Agathi

'/\boobécken N.M
S/o, Abdul Rahman F
Nafcesa Man/ll Agathi

Abdul balam T P
S/ofChcrlya Koya C.P

”l hekputhlya Illam, Agathl
g b

Ahkoya K K
S/o Mohammed Koya
Kakkada Ilousc Agathi
Aharc

S/o. Mohammed Koya T.P
Chal]akkad Ilou%e Agathi

Aboobackc1 K
S/0.Sayed Koya T.P
Karuthakapada IIouse Agathi

'~11 ey ",,(1‘
gavad K- 1
S/o Latc IIahmad Haji K

IR °

. “F Coae e
' P
SR

)
!



20.

21.

22.

23.

24,

25.

26.

27.

28.

29.

30.

31.

S 51
¥
*.

Wty
Pt v, .i .

Kulalmoda I‘Iouse Agall
Sayed Mohammed
S/o.Abdulla Pt ¢

Ma1 1yathoda House Agathl

Muhammcd Koya B
S/o.Koya
Blyathablyoda House Agathi

Nafeesa M.K

D/o.Abdulla Koya K
Moothamkakkada House, Agathi
Kogah =

S/_,o.l(‘urihikoyai] .

}?qui_inoda IH{puse, Agathi

Kéé}hii{oya K.l
S/o.Abbobacker Koya
Kamalma mlyoda Puthiya Illam, Agathi

'/\bdobackcr U;P
S/0.Ali Mohammed
Uppathoda HHouse, Agathi

Badarudheén V-

S/o Koyassan

Vah}da Man711 Agathl
ka111a1 unmsa B P

D/o Mohammed S
Bapathlyoda House ‘Agathi

Hmdumbl M

D/o.Attakoya . -

Marriyam Seviyoda House, Agathi
Jaffer AP, ©

S/o. Saycd Buhari T.P
Allyapdppada I«Iousc Agathl

t

t athahudhe(m M P

8/g: Kiday P .
Mampm am House Agathl
kadlk p

S/0.Muthukoya K

Chel 1yapappada House, Agathi



N

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.

43.

Kalid K1 -
S/o:Hamsa C.K:
Kadapurathu Illam, Agathi

Sameer )
S/oMajeed 5
Munthirithop:(H), Agathi

Sayed Mohamfned E
S/o.KalidP
EElla House, Agathi .

Nascer T.P
S/o.Muthalif
1 hekku PuthLya [llam, Agathi

Ubald U
S/o.Hamza U
Ummmerodachetta House, Agathi

Syea Mohammed K.T
S/o.Aboo Sala F
K',a‘lanthithiydda 'I—Iouse, Agathi

AR
Mahamood PP

S$/0.Sayed Mohammed
Puthiyapandal am House, Agathi

Abdulla B'. -
S.»/Q.;Fa'thah'u‘-lla
Biyashabiyoda House, Agathi

Héj:al omma T P
D/o.Abdul kader koya P.C
Ihckku Puthlyalllam Agathi

hec;a ]T K’ | ‘
D/fo.Khalid: B .
lhn mlk_kad IIouse Agathi

Ashraf B A
S/o.Sayed ‘Al;i K
Biyashabiyoda House, Agathi

M'éx:l:'iyamb:i‘ﬁ '
D/o. Ummel C .
Bathathoda Ilousc Agathi

:"

at.{‘._' } .
- e M "’ \I ? :
[
! ." _‘ b
T ) 4‘ ‘]I ,‘:‘n‘..z...
?'|:‘..‘" B -' MO DAL
: -ty



44,

45.

46.

47.

48.

49,

50.

v 53

Roshna

D/o.Sayed Abdul Rahman

Thacherry House, Agathi
. - i i P '.

Sakkariya PO - o
S/o.Hamza K.P 1 -
uthlya Pula House Agathx

Cher 1yakoya K:
S/o.late Attakoya
Koodam House, Agathi

Showkathali
S/o.Late Attakoya
Sallanlyoda House Agathi

Nissamudheén V.K ‘
S/o.Hamza €.K (Late) .
Vadak Kegla:1llam, Agathi

Chériya K'oya AK -

S/o. Koya P,

/\llya Kunmmmada House

/\gpathJ o ’ .','L) .

Mol 1ammc‘d Ali C.P

S/o.Kasmi: Koya A

Chachalakapada IIouse Agathi

Sayed Mohan‘imed K

S/o Yousaf /\‘

Kunnumpuram House Agathi. Applicants

\{ . 'll A

(By Advocatc Mn K B Gangesh)

1.

. . Versus

T lic'v /\dmnv%tt ator

/\dmmlstxatlon of the Union Territory

ofI akshadwcep, Kavaratti — 682 555

Dcpaﬁment of Agriculture

Union Territory, ‘of [.akshadweep, Kavarathi

Reprcscmcd byits Director — 682 555
I

Dnccton ofPanchayats

Dcpartmcnt of Panchayats

/\dmlnlstlatlon of the Union Territory

of L akshadwecp,.Kavaxattl — 682 555

. 4 + . N
,‘f ] o |

o

L1



4.

B4

Village (chep) Panchayat
Agathi Island’ 1dpresented by its
I )\QCUUVC Ofﬂoel 682554 Respondents

(By Advocate M1 @ Radhaknshnan)

29,

r"'

(.)A-346/2(51'5§5

Ummer I'arook Shafi
S/0.Aboosala
Malikakal House, Aminii

P.A Sayedali™
S/o.Hamzakoya -

Puthiya Asharoda House, Amini
Rahimath Beé:gam .'

D/o Ahamed,”  Malikakal House, Amini

Ahamedkoya™
S/().Koyakidavu, Surambi House, Amini

Valxyabl P. L .
D/o. /\mhukoya Pallnyachetta House, Amini

Bceb1 M. P
D/o Hamsa Malllpwa House, Kavaratti

Allkoya V., P
é/o Attakoya LVadakkllapura
Kdvalatu C Applicants

(By Advgca.t:g:: MIKB Gangesh)

[ . . .:v 'l_
. .Versus

’l"hé' Administrator
Administration of the Union Territory
fLakshadwecp, Kavalattl 682 555

Dnectm of. Panchayats

bCpaltmcnt of Panchayatq
i/\dlmmsueltlon ‘'of the Union Territory
of L. akshadwecp, Kavaratti — 682 555

R B

.......



i
§ 55
£l du‘catiorn
{Uni¢ / )‘liof Lakshadweep
gl(]‘axal ath1 §re:p‘il“esented by Director of Education — 682 555
’,: IJ,I Cor lg‘ :i;(.; w

4. 'V1l age (Dweep) Panchayat
Amlm Island replesented by its
Exccutlve Ofﬁcel 682 553

I‘x i
.d ' 1.‘ "f‘!" '

5. ‘Vlllage (Dweep) Panchayat
Kavaratti Ilsland represented by its
Lxecu‘uve Ofﬁcel —682 555 Respondents
1 } . \
N " l i il "
S vy || '
(By Advocate I\/I1 S Radhakrlshnan )
o ‘| A
o ‘ ‘l, o .

30. OA 347/2013’
/ ‘H o "‘- ll“

‘:',: .:1' 1 ‘ C 1 .‘” R .
1. Suhalab1 P “II'
D/o Kunhlkunhl '
Ii’alllcham House, Kavaratti Island
Ieoas " . . .. “

"

2. Mahamoor M P '
D/o Ham/ath, \ ,
Molakcpura,llouse Kavanam Island
1. N =3 fap
"l(..vt . f']. ‘L“:‘u' N
3. I‘Iallmabl“U P .l,’ '
- Dlo; Mohihbd ; -
Ul 1kanapu1a"i Kavalattlt Island
‘ X "1. r:“ “ d | f‘ : t)
4. .Amma P. V’ 'l. -
Dlo. I\/Ianaf i ot

Puthlyavcedu Kavalattl [sland

" L
» "
] . '
L LR Lo

5. Salomma K P
D/o Ibr ahlmkutty ‘
Kcelakochlctmyapulam
Kaval aul Island :1
ll,. ?" h, : »j.,‘_‘ !
6. Jalﬁéglar M P*"‘ a | !

.‘ "

U
\
1507
UJ
S51C
= (s
93
=5

-

Ka al atu Island
{\mll e ‘
§ ]“ u '| § ‘| i r

i '.l . |
7. B b A ;l. : ! '
D/o Chenyakoya
Avappada House Kavaram [sland
Rk . ‘
8.  Beebi Aynepula
I)/o Abdurahlman

Ayncpura IIousc Kavaratti [sland

=5
i
Sy
-
-~

-




10.

12.

13.

14.

e

B6

'-(. '_'-,.‘l
l

Rahmath Beegum B
D/o.Ali ‘

Bahyall House 1Kavarattl Island

Sadihath V.M. ‘
D/o.Valiya Abdurahiman
'Vadakkumela'chadaln, Kavaratti Island
b S
Rahiyambee T.P
D/o.Ahammed K.P
Thottathapura, Kavaratti Island
' ¥
Beefathumma B
D/o.Aboobacker
Beeramthoda, Kavaratti Island

Rahmath Beegum P.P

I?/o.Attal K.P

PoCharachepu’x"a, Kavaratti Island
Mauanath o
D/o.Muthu Aynapura .
Kuthlppappepuxa Kavalattl Island.

(By Ad}Vd'c'atéf:“Mr.K'.B"Ganges’h)
. ' . . {

-~

y tl_". '\{jérs:us
The Administrator .
‘Administration of the Union Territory
'o'f LakshadWéep, Kavaratti — 682 555

Duccton (Services)

Admmlstratlon of the Union Territory
of Lakshadweep (Secretariat)

Kavar atll - 682 555

l . qq, -

Dnectm ofIndusmes ‘

Union Territory of Lakéhadweep
Kavarathi represented by the

Director of Industries -

(By Ad,v-élgate: .Mr.‘S" tRédhakrishnan )

Applicants

Respondents



31. '0A-348/2013 L

1. Kunhl N C
S/o.Shaik ';;., ' . :
Nooxumchetta I-Iouse Amm1

2. Altakoya
S/o. Muthukoya |
Surambi House, Amini

3. Anwar Hussain
D/o.Essa
Kouapura I-Iou’se Amini
4, Sajltha Beegum
D/o.Sayeed Abdulla Koya
Be11 Ilouse Amlm

S. Hameedathbi: ',
D/o.Shaikoya
Monakkallachetta House, Amini

6. FI'aSsAinm
S/o. Mohammcd
/\lxmmcchctta ]-Iouse Amini

7. K C Nasax .
S/o Hamsa L
Ku uvadacheua IIouse Amini.

(ByAd’\'/dc‘at'e': MIKB Gangesh)
o !‘ . . )

. i§:§ ! -
-+ Versus
S voE

1. Th’é Ad'lninis.frétor ‘

Administration of the Union Territory
of LL akshadweep, Kavaratti — 682 555

|
2. Dncctm of Panchayats
Depaﬂment of Panchayats

Admmlsu a’uon of the Union Territory

of; Lakshadweep
Ka’varam z 6%32 555
L
3. D'epartment of Educatién
Union Territory of Lakshadweep
Kavarathi represented by
Director of Education — 682 555

Applicants



!

+

|
' N l

] { 'y 58
. ] i :

Vlllage (chep) Panchayat

Amini Island represented by its

I-“xecutivc()fﬁéel 682 554 Respondents

(By Advocate M1 S Radha Kr 1shnan )

32.
1.

N

98]

W

0OA 350/2013 z' :
Mohammed Hassan
S/0.Abdul Kada1 o

Mohapmakkad House Andrott

Abdul Hassan E (.
S/o.Attakoya’
.Kaithatt Hou‘sev Andrott-
Sayed Mohammed

§/o ‘Aboosala -
Karachetta House, Andrott
Mohammed Hllesain

S/o. Mohammed

Bappath]yoda House Andrott

Snajuddcen _
S/o( Koyamma Koya
Kex akkad‘a House Andrott Applicants

'*u«

(By Advocate M. K B Gangesh)

—

s

. f N i
t.‘ Vo T SN ,

w0 ','-' * Versus
illé'Adinlnlslfratox '

Admmls‘u atlon of the Union Territory

ofLakshadweep, Kavaratti — 682 555

Director of Panchayats

Departmént of Panchayats

Admmlstl at1on ofthe Umon Territory

Pf Lakshadweep

Kavalattlx—» 82 555

’.‘ S

DlStl ict Panchayat

Kava1 atti 1eplesented by its Chief Executive Officer-682 555

Vlllage (Dweep) Panchayat
And1ott Island represented by its
Fxccutlve Ofﬂcel 682 554 Respondents

(By Advocatc Mr. S f{adhakl ishnan )



o® . 59

33. OA351/2013

I Mohammed'Hussain? |
S/o.Indheen KC .- .
Bllutheth [{ouse Andxott

BT

2. Salahudheenf - "

- $/o. Muthukoya
Kumhathalam House Andlott

3. Hassan .
S/o.Attakoya
Kunjanattichetta, Andrott

4, Yousaf
S/o.Pookoya .
Puthlya Fddlyakkal House, Amini. ‘ Applicants

(By Advocate: Mr.K.B Gangeslh)

:
:
~ . ,
< . w4 R -~
L3 1.t O
. .., s
H 1

H . i a
Goge 200 Py
d,/n.-.u.\- -IQ B '-l‘.‘

Versus

Koo by

1. !I‘H'é"l‘idlﬁmlsh rator
Admmlsu ation of the Union Territory
ofI akshadweep, Kavaratti — 682 555

2. Difector of Pé'n'éhayats'
Depar tment of Panchayats
Admlmstxatlon of the Union Territory
of L. akshadwecp
Kavalatll = 682555

3. 'Depaltment of Women & Child Development
Union lemtmy of Lakshadweep
Kavarathi . o
Rep1esentcd ?y its Dxrector 682 555

4, Vll]age (Dweep) Panchayat
Andxott Island replesented by its
I xecutlve Ofﬁcel 682 554

5. Vlllagc (chcp) Panchayat
Amlm Island 1eplescnted by its :
1 xecutwc Ofﬁcm 682 553 Respondents

i ; { R

(By Advocate I\/h S Radhakllshnan )

|l ll I
}‘. 'l o "y ,:. '
34. 1&‘352/2013: b
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Z 1.
h
1. Mohammed nya/ Khan
S/o. Pookunhl' Lo
~Thachely I-?ouse Andrott
2. Mohammed Mahloof o
S/o. Sayeed Mohammed Koya

Neclathpux a Ilouse Andrott

3. Mansoor Alr
S/0.Muthukoya
Pentamvellpma House, Andrott

4, Mohammed Faisal
S/0.Siddeeque.
Makket House, Andrott.

(By Advocate: MIKB Gangeéh)
N Versﬁs

1. The Admmlsu ator

Admmlsu allon of the Union Territory
of Lakshadwc—:‘ep, Kavaratti — 682 555

2. Department of Animal Husbandry
Union flfc_:r.ritq;‘y of Lakshadweep, Kavarathi
Repl‘CSCmcd'by'itS Dire_ctor - 682 555

3. Dlrcctm of Panchayats
Department of Panchayats
Administration of the Union Territory
of Lakshadweéep
Kavarathi — 682 555

4. Vilﬂiagé (Dwgep) Panchayat
Andrott Island represented by its
Executive Officer — 682 554

(By Advocate: Mll'.é.,[{,édhékri:shnan )

35 OA 3‘53/2’6i3“ 3 f

y ,,' . i -.? t

EARNS 2 NI SRR
L. MKHakeen&‘ : j; :
S/o Kldavu oo
Mayamkakkada rIIouse Agatti
B AR 0!

i

Applicants

Respondents



R B 6‘
poio
K.M Shuk001
S/o: Chlkkmoda Mohammed
.Kecla Mp}ll.lpu_l_a Ho_qse Agatti

T.P Ahmad g o
S/o.M.Yousuf . -
Thekkputhiya Veedu, Agatti

K.P.Homzakoya
S/o.Aboobacker
Kamalmalmiyoda Puthiya Illam House, Agatti.

K.Showkathali
S/0.Sydubukhari
Kondinoda House, Agatti

B.”S'h'arafucfi-hc;é'nl
S/o.Ummer Ella
I}C§yakuttiyqda House, Agatti

V.K.Moham#ned Mukthar
S/0.Abdulla Koya
Vadakk Kunnmamel House, Agatti

Abdul Rahiman
S/o. Dlddccque
I lla House Agattl Applicants

(By Advocatc l\/h K B (Jangesh)

,,) .

,‘,.‘ ,", .‘_1

. Vexsus
Fooo T EO
[he Administrator
Administration of the Union Territory
of Lakshadweep, Kavaratti — 682 555

Departmerit ('r)"f Anithal Husbandry
Union Icmtmy of Lakshadweep, Kavarathi

chncscmed by its Director — 682 555
1 " . l'l

Dnectm of Parichayats

Depar, tmerit ¢ of Panchayats

/\dmmlsu atlon ofthe Umon Territory
ofLakshadweep

Kavaratti — 682 555

Village (Dieep) Panchayat
Agatti Island replesented by its

Executive Ofﬁcel 682 553 Respondents
P
IR
;L
f ",T
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(By Advocatc M1 S Radhakl 1shnan )

36. ‘OA No. 354/2013
_ } ‘
Suharabi, D/o lhang I(oya
Kakkanal House,
Andrott. ; Applicant

R

(By Advocate Mr‘."I:(.B. Gangesh)

. Versus’
1. The Adl}liﬁistré‘éox
Administr atlon of the Union Territory
of L akshadweep, Kavarathi — 682 555.

2. The Difector (‘Selvices)
Administration:of the Union Territory

of L. akshadwecp (Secretariat),
Kanl alli - 682 555.

3. Dcpaxtment Qngncul ure
Union Terfitory of Lakshadweep,
Kavarathi + 682 555.
Represented by its Director. Respondents

(By Advocate Mr. S. Radhakrishnan)

. o
-1 e v
[ R

37. QA 355/2013.

e
i'.

L. Muthukoya |
S/o. §hd11<oya RaE
1Kakkanal House Andlott

2. '/\uakldave
S/6 A dHindr E
‘Ncngummada HouSc Andrott Applicants

1o - !'

(By Advocate Ml K B Gangesh)
Versus

1. lhc /\dmlmstl ator
‘Administration of the Union Territory
of Lakshadweep, Kavaratti — 682 555

VJV : :"‘ “ "I\ %
1 ' )

'ﬁ‘ R Do
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t
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. : .
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‘ SRR I R
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2. ':Dncctcn ofI anchayats
'Depaltmem of Panchayats

3. Shlppmg & Aviation
: .f I‘akshadweep, Kavarathi-682 555
4, ‘_Vlllage (Dweepv)"Panchayat

“‘Andrott. Island feplesenled by its
: Fxccutlve Ofﬁcel 682 554 Respondents

(By Advocate I\/h S Radhaknshnan )

38.

I8 Ilajalommabl J SN
D/o Koya Kld_ave M

F

2. M K C’henyI@koy.a i3
S/o’MGhamm@d Koya Haji
Ma]mikkakada HoUse Kalpem Applicants

U »f~, i ] q v,l

(By Advocateﬂ M1 Ki B Gangesh)

I

w" ep, Kava1 attl 682 555

MTIRAN '. . L.-

A ARt
Mm\lmsu atio 0 "_the Umon Territory

ofLakshadwc" Sy

:' _*daztff

3. V1 ]age (Dweep) 'Panchayat
Kalpcm Island 1eplcsemed by its
’l* xccutwc Ofﬁoel 682 552 Respondents

D e L

o -



10.

11.

12.

13.

|
R G4
H

/\llkakada IIOusc Kalpem

M.C. Ihangal Koya
S/o. Qaycd Koya :
Malachadum Kalpem
P Sakeer Hussam

S/o. Mohammed Koya

Pecchiyath House, Kalpeni

Abdul Latheef

S/o.Pallath Kunhi Koya
Nenempappada House, Kalpeni
Attak’oya |
Slo.Kasmi Koya
KunhlpuvakadalHouse Kalpeni

‘P
l:

Abdul Nasci
S/o0.Muthu Koya
Malmlkakada Housc Kalpeni

M.K Khalee *
S/o.Hamza Koya
Malmikakada House, Kalpeni

Mbhanﬂn&ﬁ%sér
S/0.Mohammed Koya
Pée'ch‘i)'"lath Ho‘use Kalpeni
MUJCCb Rahlman h
S/o.Shai Koya

Mammel House Kalpcm
Chmiya Kbyé :
S/o.Ahmed

Nedlyam IIouse Kalpcm

M()‘hamme‘d K'o'ya
S/o.Kunhi Koya
Chcuyapuxakad House, Kalpeni

A’boobé‘ckel o
Slo. Koyamma ,
Kakachlyoda }Iousc Kalpeni

Kasml Koya
Slo.Kunhi Koya
Mathllkadanallal House, Kalpem
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4. Abdul Lathebf' ©
8/6.Sayed Mohammed Koya
Cherlyakunnamkalam House, Kalpeni

15. AbdulIIakeem '
S/0.Cheriya Koya
Mclachedam I—Iousc Kalpem

16. Hajirommabi,

D/o.Kasmi Koya
Akkara House, Kalpeni

17.  Humairath -,

D/o Abbas ;,',-', R
A1akala1 House_ Kalpem

8. Rasheed “

S/o.Koyammia

Manjiyenam House, Kalpeni

19.  Abdul Gafoor
S/o.Kasmi Koya
Kadapuxathalll)a]?q House, Kalpeni

20. MCKoya | |
S/? Po?koya ‘
Melachedam House, Kalpeni

21. T P Saﬁya '-"."ti
D/o.Moosa K.C
Pumlyapula House Kalpeni. Applicants

(By Advocate: Mr._K.B Gangesh)

M

Versus
I, The Administator
Administration of the Union Territory
of Lakshadweep, Kavarathi — 682 555

Depal“tmcnt ofiAgl 1cultu1e

2.
Union Femtow of Lakshadweep, Kavarathi
Repxescnted by its Director
o |
3. Director of Panchayats 1

Department of Panchayats
Administration of the Union Territory
of Lakshadweep, Kavaratti

. b ' :



Kol

o
t '=§.~;‘

4, Vlllagc (Dweep) Panchayat
AndrettIsland 1eplesented by its
I"xecutwe Ofﬁ061 ' ;

(By Advocate Mr S Radhakrlshnan )

40. O.A 358/2013 :

Abdul Latheef .~ "
Keela Villattom, Amni Island
Lakshadweep. ‘

(By Ms.Shahna Karthikeyan)"

H
Versus .
n

. Village (Dweep) Panchayath
Amni Island
Represented‘by the Chair Person
Pin — 682 552
SRR R
2. Secretary | -
D;cpartment of Panchayath, Kavarathi

3. Director
1B mployment and Training
Union chtoxy ofLakshadweep
Kavanathl o

i
+

(By Advocate‘ Mr. S Rédhakrishnan for R 2&3)

41. OA 359/2013 !

Muthukoya X “ ! f- .

Mampuram House|’ f

AminiJsland; LLakshadweep

(By Aoncété: Ms.SHéhha Karthikeyan)
Versus

1. Vlllage (chep) Panchayath
Amni Island "
Represented by the Chailr Person

Pm~ 682 552
‘.1;‘ ,; t’ '

iy e

2. gecx\ctaxy
Depaﬂmcnt of Panchayath
Kavalathl 682 555

Respondents

Applicant

Respondents

Applicant



® ®

3. Dlrector :
Employment and Irammg
Union TemtOry of Lak%hadweep
'Kavarathl 682 555

(By Advocate Mr. S Radhak1 ishnan for R 2&3)

42. OA 362/2()13

Rabeehathulla B.P., aged 35 years,

S/0. Mohammed Koya T.N.,

Labourer, Kiltan, Residing at Valiyapura House,
Kiltan Island.

(By Advoé;été; Sri PV Mohaﬁan)

o C  Versus
. The Administrator, |
UT of Lakshadweep, |
Kavaratti-682 555,
lectrical Division, Kavarathy.
2. Director of Panchayat,
.DCpéMhmnt of Panchayarf,
,Administratiqni:of UT of Lakshadweep,
?Kayaratti—682555. .

3. The Executive Ofﬁce1
| ‘Vlllage Dweep Panchayat Kiltan-682 557.

(By Ad.vo,gatc;.: Sr1,;§,' Rgdhakrlshnan)

43. OA363/2013

Yaser Arafath M.V., aged 28 years,

S/o. E. Seedikoya, Labourer, Animal

Husbandry Unit, Kiltan Residing at Moulana Veed,
I*dayakkal Klltan I%land

(By Adv-ocdte: Sri II?.V. Mohanan)
, . ! , - Versus

. o Lo
?'»-

e A

. 1 he. Admmls{trator
UT of Lakshadweep,
Kavaratti-682-555.

2. Director of Panchayat,

Respondents

Applicant

Respondents

Applicant



_Depamment 6f Pé‘nchayat, '
Administration of UT of Lakshadweep,
Kavaratti - 682 555.

3. The Veterinaijyj Assistafm; Surgeon,
Office of the Veterinary ‘Assistant Surgeon,
(Animal Husbandry Unit),
Kllldl’] Island Lakshadweep 682 557.

4. 1 he Chan pexson Vlllag,e Dweep Panchayat,
Klltan 682 557 Respondents

By Advocate Sri § Radhakrishnan (R1-3)]

44. 0A-364/2013'_?

Abdul Qubish, S/o. Sainul Abid P., aged 27 years,
Malikakal, Kiltan, U.T. of Lakshadweep, working as
Casual Labourer, (lee Stock Inspectors Trained Labour),
Animal Ilusbandly Depanment U.T. of Lakshadweep,

Kavaxathl L Applicant
. Stk !
(By Advocate: 'Mrs:,;‘D,aisy I Daniel)
Dl s
f L Versus
’ :'-re'-‘ 5 5::1"-".‘ ;’ o
I.  The Administrator,
Union fffgl'l"itol'y of Lakshadweep,
Kavarathi-682 555.
2. Qhai:rpers'on, Viliagfe (Dweep) Panchayat,
Kiltan - 682 557. - '
3. :ZI)~ij17éC.1"c'):1' of E}\xiiiﬁal Hus;bi:andry,
U.T. of Lakshadweep, Kavarathi — 682 555.
4. ‘blrectm ofPan‘chayathi Department of Panchayath,
' Kavau athi ~ 682:555. ° Respondents

[By Ady(}ﬁcat;c:‘_ Sri S _{iasihakﬁshnan (R1, 3 & 4)]

45. OANO 366/2613 '

1. Mohammed Kasun ‘
%/0 Sayced e i
Kanmpwa HOUSe
/\ndlou

2. Mohammcd I]ussam K. C



69

S/o. Attakidave
Kunjhanatti Chatta House
Andrott.

?Mohammed leam )
Slo. Hamzakoya
vPachalamIIouse -

/\ndlou e
l ’ !.T: ‘e
(By Advocate Mr. K.B. Gangesh)
Versus
I.  The Administrator,
Administration of the Union Territory
of LLakshadweep, Kavarathi — 682 555.
2. The Director of‘Panchayats
Department.of Panchayats
Admxmstx atlon of the Union Territory
Qf‘l akshadwcep, Kavaratti — 682 555.
3. L akshadwcep Development Corporation Ltd.,
Port Control Tower, Andrott — 682 554
Represented by_lts Officer in charge.
4. Dircctorate of Art & Culture
Administration ofthe Union Territory
of Lakshadweep, Kavaratti — 682 555.
Represented by its Director.
5. Dncctm ongncultuxc
Dcpamm‘ent o{ Ag1 1cultu1e
Admmlstl allon 'of the Umon Territory
ofLakshadWe:ep, Kaval atti — 682 555.
6. V'i l'légé’ (Di)v'eeﬁ)' Panchayat
Andrott Island tepresented by its
Fxecutive Ofﬁcel - 682 554. Respondents

(By Ad_’i/o'cat‘e'Mlj. S‘. lR;‘adh:akri'_shnarl)

46.

1.

;
ETUNERETI S
R

OA 368720133* & ‘;} :

!
Nallakoya agcd 37 yeats S/o. Pookunni A.,
Puthlya Chcttapokada House Andrott.

Sayccd Madaxg% agcd 31 years, S/o. Sheikoya Thangal,
Kandcth Iiousc Adlott

. i) i.
R R i
N R At ey T e BN
S A i . A (Y
"

f,‘.il

Applicants



F0

3. Sayed Mohammcd Shlhabudheen Thangal, aged 28 years,
S/o Shelkoya T hangal Kandeth House, Andrott.
4. .fMohammed Sayyld Sman aged 23 years,
ES/o Shelkoya "I hangal Kandeth House, Andrott.
5. Mohammed Salglli, ’aged'44 years, S/o. Kidave A.,
Panchanal House, Andrott.
6.  Khair, aged 32 years, S/0. Muthu,
Pulecnakeel House, Kavaratti.
7. Abdulbari, aged 34 years, S/o. Hamza Koy,
Monakkal House, Amini.
8.  Sayed Koya, aged 44 years, S/o. Pookoya,
Meelagheri House, Amini. Applicants
(By Advocate: Sti K.B. ‘Gang’é':sh) '
.- . . . ; %'. ‘..‘ i il ’
1) Versus
. The Administrator, :
Admmnsltatlon of the Union Territory of Lakshadweep,
Kavaratti-682555. |
2. Duec101 of Panchayats
Dcpamncm of Panchayats
Admlmstr ation of the Union Territory of Lakshadweep,
K‘aval altl 682 555
3. ,Deffggmcmem of .Ag.rlcultli)re, Union Territory of Lakshadweep,
Kavarathi, Représented by its Director — 682 555.
o - |
4. Village (Dweep) Panchayat, Andrott Island,
1‘eprescntcd. by its Executive Officer — 682 554.
5. Vlllagc (Dweep) Panchayat
Kavaratti Island; represented by its
l xccuuvc Ofﬂcel 682 555.
6. yllld,g,c (Dweep) Panchayat

An;nm 1§ land,; 1cplesenfed by its
L xecuflvc Ofﬁccx L Respondents

(By AQVQ‘Q@L(;,: , Sri § \R;‘a.d h.aklr ishnan)

47.

0A 3692013 .| . .

i




10.

11.

12.

13.

14.

15.

16.

T 71
- ' e e . . .
ot . : .

.Sulfeckm agcd 42 yeals S/o Sayed Mohammed,
,Vallyapuxa IIou e, And1 ott.

Mohammcd Nasel aged 44 years, Sayed Ismail,
Kelakkada House Andlott

Mohammcd Hussam aged 48 years, S/0. Nalla Koya,
Palllppuxa IIousc Androth.

Kunhlseethlkoya, aged 51 years, S/0. Muneer,
Puthiyath House, Andrott.

Cheriyakoyd,?':ag'ed 32 years, S/o. Nallakoya,
B_e_rumpal_ly House, Andrott.

N001u1 Amecﬁ, aged 36 years, S/o. Shaikoya,
Pandath Puthi.}{q Pura House, Andrott.

Hainzakoya, age;d 52 y'eérs, S/o. Koya Kidave,
Chekkarakkad House, Andrott.

Mohammed Iéasﬁm,“égéé 37 years, S/o. Ahammed,
Aynada Chetta House, Andrott.

Sﬁléi'm?élil agéd 33 y’ca'xrs" S/o. Nalla Koya,
Nangammada H9use Andrott
Mohi‘a"mﬁie'd'Hu'ésam, ei'ged 30 years, S/o. Pookoya,
Pattakal Katt Housc, Andrott.

Vool e
Mohammed Kasim A., aged 39 years, S/o. Yousuf,
Ammclam [House, Andrott.

"P'c")ékoy‘a, aged 45 y:car'é,.S/o. Sayed Koya,
Kuﬁl}nelﬁ House, /:\_n.d.rott. _

O ST T N I
Bashcer, aged 41 years, S/o. Koyamma A.,
Pandarath House, Andrott.

Y vt i A AN .
M:Oh*‘aml‘ned!Shaﬂ, aged 34 years, S/o. Thang Koya,
Keechci?y ’I’.hétt‘am Pokkada House, Andrott.

Saycd Shlh.é'budhm aged 32 years, S/o. Koyamma Koya,
Shaikkinte Vc_@Lgl Padipura, Andrott.

I\‘/'lél{amix'ﬁed I{i};\u/an Al‘i,'aged 27 years, S/o. Kunhiseethi Koya,
Eutbammadﬂagnf"ﬁouse, Andrott.
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17.

18.

19.

: g 72
Soudabi‘ K.C.P., aged 29 years, D/o. Attakoya,
Kudambattu, Cheriyapura House, Andrott.

Mohammed K;gsiln, aged 43 years, S/o. Sayed Mohammed,

Pappet House, f'Andr(')tt. L

Kaxeem ag,cd 28 yeaxs S/o Koyammakoya,

A]lyathaxa Ilouse Andlott Applicants

i

(By Advocate:'Sn K‘B Gangesh)

Versus

The Adminis:u;afor, |
Administration of the Union Territory of Lakshadwecp,
Kavaratti-682°555.

Dneclol of Panchayats

Department of Panchayats,

Adminjstration of the Union Territory of Lakshadweep,
'Ka\iaratti - 682 555.

(Vlllage (Dweep) Panchayat Andrott Island,
xepxcscmcd by 1ts Executwe Officer — 682 554. Respondents

(By Advocate: Sri S. Radhaknshnan)

48.

1.

0A 37020137

/\‘bobb“éckér,- ;aflged 35 years, S/o. Ukkas,
Kunhibiyoda‘House Kavaratti.

Musthafa agcd]36 years S/o. Hamzath,
IRJll]kanapula f Iouse Kavaratti.

.
Iaxook agcd 37 years; S/o Koyamma,
C hm 1yathoda House Kava1 atti.

S, Qhamecna aged 30 years, D/o. Khamar Khan,
'Samablyoda House Kavaratti.

/\yshabl aged 36 years, D/o. Hamzath,
chlakochapma House, Kavaratti.

Shameena, aged 36 years, D/o. Ibnu Maja,
Val j_,yal'i,l-Iogsb,:,Kayaljatti.
. . E. . (» ] *

Mo(')(li.j'i'r:iatlifégezd 36 years, D/o. Hamzath,
Badai.House, Kavaratti.
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Ramla Bccg,um aged 34 years, D/o. Kasmi,

\Muthlblyoda House Kavalattl

Mujeeb- Rahman aged 38 years, S/o. Abdul Khader,
Monapumkad House Kavaratti.

(By Adyociatc:'Sri KB Gang_esh)

'*\ | ' Versus

", =
The Admmlstreuox
Administration ofthe Union Territory of Lakshadweep,
Kavaratti-682 555.
o R B
Director ofPén'chay‘ats’
D(.pantmem of Panchayats
/\dmmmratlon of the Union Territory of Lakshadweep,
Kavare}m 682 555.
; LR i .
Directorale of Mcdlcal and Health Services,
Union’ Iemtoxy of Lakshadweep, Kavarathi,

chlcsentcd by its Dlrectm 682 555.

Village (chep) Panchayat,
Kavaratti Island represented by its
Exccutive Ofﬂcel 682 555.
Village (I)W¢}Qp) Panchayat,
Androft Island, represented by its
Exééuii\'/c 'O FﬁCCr —'4 682 554.

(By Advocatc %11‘3 Radhakmhnan)

49,

1.

LI

OA 371/2013 f: S

—
PL Na'scer, agcd'B 5 yea;'s, S/o Kunhikunhi,
Pallicham ‘I*‘Ious'e Kava‘ratti.

PI Naseu ged 32 ycaxs S/o Hamzath,
Puthlyalllam Kavaram

P Ramla Bccgum dg(,d 34 years, D/o Kunhi Koya,
Poovumcda I{(Quse KdVdI atti.

P V Aboobackel aged 36 years S/o Muthu Koya,
Puthlya Vecdu Kaval attl

Applicants

Respondents



T4

Shabana B’écQ‘u&ﬁ ageél 24 years, D/o Ali,
,l hckk Mela Illam Kavanattl
R

Sulalkabl aged 43 yéars, D/o Kojan,
'Puthlya IIlam Kaval atti.

Abdul Ra/ak aged 28 years, S/o0 Mullakoya,

Sar ablyoda House Kavau atti. Applicants

(By Advocate: Sri K.B. Gangesh) o

; Versus
The Admmlst] ator,
Administration ofthe L
Union lcmtmy of L akshadweep, Kavaratti.

1
R

Depaltmcm of Ammal Husbandry,
Union Terr 1t01y of Lakshadweep, Kavaratti
1eplcscnted by lts Dlrectm

Dixcctén ochin"chayats ‘
Dcpartmcm’of Panchayats
Administratiofi of the

Union Territory of Lakshadweep,
Kavaratti,

Vlllagjc (chcp) Panchayat,
Kavax atl] Island represented by its

lxccutnvc ()fﬂccx . Respondents
\ b

(By Aqlif"g)_éét'b’f ek ? Radhakri'shnan)

50.

O.A No. 3722013

Jamaludheen, S/o. Abdulla U.C.
Mudakkwoda I?Iouse
Kadamat o oo Applicant

_'.‘ v

(By /\dvocatc MI KB (Jang,csh)

v‘ “ { ,‘- .
,'; ( iVensus
.:5 A T ‘ TA (. ~.
5 s
' i . " 'l! L L 4 [ ;
Ihe /\dmlmstl ator, X
/\dmnms‘uatlon ofthe Union Territory

0( Lal <shadwcefa, Kavar athi — 682 555.

e —

The "Di'recto'r (S’e’i"'vices)
Administration of the Union Territory
1 \. P . L o s
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of Lakshadweep (Secretariaf),
Kavaratti — 682 555.-

Department of Weights & Measurers
Union Territory of Lakshadweep,
Kavarathi — 682 555.

Represented by its Director. Respondents

(By Advocate Mr. S. Radhakrishnan)

51.

1.

OA 373/2013

Abdul Saleem, aged 32 years,. S/o Nallakoya,
Ummerthakkada House, Andrott.

M.M. Mohammed Igbal, aged 37 years, .
S/o Migdad, Meelad Manzil, Andrott. Applicants

(By Advocate: Sri K.B. Gangesh)

Versus

The Administrator,
Administration of the

Union Territory of Lakshadweep,
Kavaratt1.-682555

Director of Panchayats, .
Department of Panchayats,
Administration of the

Union Territory of Lakshadweep,
Kavaratti,-682555

Department of Science & Technology,
Union Territory of Lakshadweep, Kavaratti
represented by its Director.-682555

Environment Warden,
Department of Environment & Forests,
Andrott-682 554.

Village (Dweep) Panchayat,
Androth Island represented by its
Executive Officer-682 554. Respondents

(By Advocate: Sri S. Radhakrishnan)

Ny
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76

O.A No. 380/2013

Nasar P. Muhammed Nasar

S/o. Nallakoya,

‘Puthiyath House, Androth Island

Union Territory of Lakshadweep — 682 551. Applicant

(By Advocate Mr. E.C. Bineesh)

Versus

The Administrator,
Union Territory of Lakshadweep,
Kavarathi Island — 682 555.

The Director (Services)

Administration of the Union Territory

of Lakshadweep (Secretariat Establishment Section),
Kavaratti Island — 682 555.

Director of Panchayats
Union Territory of Lakshadweep
Kavaratti Island — 682 555.

The Director

Agricultural Department

Union Territory of Lakshadweep
Kavaratti Island — 682 555.

Plant Protection Officer

Office of the Plant Protection Officer

Androth, Union Territory of

Lakshadweep — 682 557. Respondents

(By Advocate Mr. S. Radhakrishnan)

53.

1.

OA 381/2013

B. Saidali, S/o late Mohammed Koya

" Palliyachetta, Bandayam House,

Agatti Island, Union Territory of Lakshadweep.

K. Muhammed Rafeek, aged 42 years,

S/o late Muthukoya, Kattampalli Poomada,
Kalkkandiyoda House, Agatti Island,
Union Territory of Lakshadweep.

K.G. Jamaluddin, Aged 40 years,
S/o late Ummer, Mariyathoda Kandawargothi House,
Agatti Island, Union Territory of Lakshadweep.



4.
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T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya
Keelaillam Thekkeelapura House, Agatti Island,

Union Territory of Lakshadweep.

(By Advocate: Sri N Anilkumar)

(VS]

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7))

Versus

The Administrator,

Union Territory of Lakshadweep, Kavaratti.

The Chairperson, Village (Dweep) Panchayat,
Agatti Island, Union Territory of Lakshadweep.

The Employlhent Officer, Kavaratti,
Union Territory of Lakshadweep.

The Director of Panchayat,
Department of Panchayat, Kavaratti,
Union Territory of Lakshadweep.

The Executive Officer/Special Officer,
Village (Dweep) Panchayat, Agatti Island ,
Union Territory of Lakshadweep.

The Deputy Collector/ASO, Agatti Island,
Union Territory of Lakshadweep.

The Social Welfare Inspector,
Women & Chief Development Office,

- Agatti Island,

Union Territory of Lakshadweep.

54. OA 384/2013

1.

Ishaque A.C., aged 35, S/o. Junies T,
Bus Helper, District Panchayat, Kiltan,
Residing at Arakkala Chetta House,
Kiltan Island, UT of Lakshadweep.

Abdul Rasak K.C., aged 37,

S/o. Kasmikoya P.P., Bus Driver,
District Panchayat, Kiltan,
Residing at Kattichetta House,
Kiltan Island, UT of Lakshadweep.

Applicants

Respondents
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Noorulla S. M aged 39, S/o. Late P.S. Kunhimon,
Bus Cleaner, rE)l%trlct Panchayat, Kiltan,

‘Residing at Salfe Manzil, Kiltan Island,

UT of La ksh_glkdweep Applicants

(By Advocate: Sri PV Mohanan)

1.

Versus

The Administrator,

UT of Lakshadweep,
Kavaratti-682. 555.

Director of Panchayat,

Department of Panchayat,
Administration of UT of Lakshadweep,
Kavaratti — 682 555.

Chief Executive Officer,
District Panchayat, Kavaratti — 682 555. Respondents

(By Advocate: Sri S. Radhakrishnan)

55. OA 386/2013

1.

Jahathali P.P., aged 33 years, S/0. B.C. Uduman,
Puthiyapura, Amini Island, Union Territory of Lakshadweep,
Pin - 682 552.

A. Ismalil, aged 45 years, S/o. Eassa, Andrati Yoada,
Amini Islandg,Umon Territory of Lakshadweep, Pin — 682 552.

Khalid Unnam, aged 40 years, S/0. Mohammed Puthumamachetta,
Amini Island; Union Territory of Lakshadweep, Pin — 682 552.

Moosa Peechandam, aged 38 years, S/o. Abdul Khader,
Mannathachetta, Amini Island, Union Territory of Lakshadweep,
Pin — 682 552.

Amanulla A.M., aged 33 years, S/o0. Kunju Koorumel,
Amini Island, Union Territory of Lakshadweep,
Pin — 682 552.

Khalid A.P. aged 35 years, S/o. Alimohammed, Aliyachetta,
Amml I%land ‘Union Territory of Lakshadweep, Pin — 682 55.

Jafeerulla P.C., aged 25 years, S/o. Kidave Naduvatta Chetta,
Amini Island, Union Territory of Lakshadweep, Pin — 682 552.



10.

11.

12.

(By Advocate: Sri §11i1'az Bhava V.S.)

Pin — 682 552:
it

79
Abdul Salam?‘?};\., aged 38 years, S/o0. Khader Thottanada,
Aminipura, Amini Island, Union Territory of Lakshadweep,
Pin — 682 552.

Noorul Hassa}l K.K., aged 38 years, S/o. Abusala Kochu Kannada,
Kallakakkat, Amini [sland, Union Territory of Lakshadweep,

Pin — 682 552. '

Jalal B.M,, aged 31 years, S/o. Khader T., Bahija Manzil,
Thattanoda, /;A‘-mini Island, Union Territory of Lakshadweep,

O

Najeeb A., aged 31, S/o. Kidavu T.C.,
Ayeshera, Alinini Island, Union Territory of
Lakshadweep; Pin — 682 552.

Nafeesath U.; aged 35 years, D/o. Eassa Kottappura,
Unnam, Amipi Island, Union Territory of Lakshadweep,
Pin — 682 552. Applicants

C

Versus

The Union Territory of Lakshadweep,
Kavarathi — 682 555,
represented by its Administrator.

The Director of Panchayaths,

Department of Panchayaths,

Administration of the Union Territory of Lakshadweep,
Kavarathi — 682 555.

The District Panchayath, Amini, rep. by its Executive Officer,
Amini Island, Union Territory of Lakshadweep, Pin — 682 555.

The Village (Dweep)-Panchayath, Amini [sland,
Union Territory of Lakshadweep, Pin — 682 555,
Represented Py its Executive Officer. Respondents

(By Advocate: Sri S“V Radhakrishnan)

56.  OA 388/2013

I.

Ny~

P.P. Amanullia; aged 38 years, S/o. Sayed
Mohammed P.K., Puthiya Pandaram, Kiltan.

Mubaraka Bein‘u, aged 27 years, D/o. Ibrahim,
C. Lavanakkal House, Andrott.

N

b
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3. K Sajeedkhaﬁh, aged 26 years, S/o. Cheriyakoya,
Kunnel House, Amini. Applicants

(By Advocate: Sri K.B. Gangesh)
Versus

1. The Administi‘%‘tor,
Administration of the Union Territory of Lakshadweep,
Kavaratti — 682 555.

2. Director of Pdnchayats, Department of Panchayats,
Administration of the Union Territory of Lakshadweep,
Kavaratti — 682 555.

3. Department of Animal Husbandry, Administration of the
Union Territory of Lakshadweep, Kavaratti, represented by its

Director — 682 555.

4. Assistant Settlement Officer,
Amini Island ?,682 554,

5.  Village (Dweéb) Panchayat,
Kiltan Island, represented by its Executive Officer-682 552.

6. Village (:Dwee:"p) Panchayat,
Andrott Island, represented by its Executive Officer-682 553.

7. Village (Dweep) Panchayat, Amini Island,
represented by its Executive Officer — 682 554. Respondents

(By Advocate: Sri S. Radhakrishnan)

57.  OA 39012013

1. C.N. Abdul Hakeem, aged 38 years, S/o. Koya,
Cheriyannallal House, Kalpeni.

2. K.I. Cheriyako‘ya K.C., aged 48 years, S/o. Pookoya,
Karupathaillam House, Kalpeni.

3. K.K.Sadique Ali, aged 44 years, S/o. Mohammed C.P.,
Konhankakkada House,Kalpeni.

4. C.N. Habusabi, aged 50 years, D/o. Attakoya,
Cheriyannallal House, Kalpeni.

5. Hameedabi, éged 41 years, D/o. Ramalan,

3

Tt

N>



10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

gl
Pakkath House, Kalpeni.

A.T. Sheemafgi, 42 years, D/o. Hamzakoya,
Athanam Thottam House, Kalpeni.

AK. Muthub1, aged 53 years, D/o. Cheriyakoya,

Alikakkada House, Kalpeni.

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya,
Kandamkalam House, Kalpeni.

Bambathi, aged 43 years, D/o. Ahammed P.,
Chadachiyoda House, Kalpeni.

Abdul Saleem M., aged 34 years, S/o. Mohammed A.K.,
Manjiyanam House,Kalpeni.

Naseema M.P., aged 33 years, D/o. Mohammed K.P.,
Mayamkakkapura House, Kalpeni.

Humairath P., .‘aged 42 years, D/o. Sayed,
Poodiyath House, Kalpeni.

C.0. Balkees, aged 53 years, D/o. Yussaf K.V,
Chadachiyoda House, Kalpeni.

B. Abdurahiman, aged 49 years, S/o. Muhmed M.,
Beerandhoda House, Kalpeni.

K.C. Abdul Iia’ffar, aged 38 years, S/o. Aboobacker,
Kuttiyachada House, Kalpeni.

r
M. Anwar,agéd 37 years, S/o. M.P. Khader,
Maral House; Kalpeni.

M.P. Hajira, aged 36 years, D/o. K.P. Mohammed,
Mayamkakkepura House, Kalpeni.

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K.,
Cheriyachaman Gath House, Kalpeni.

K.K. Attakoya, aged 59 years, S/o. Ahamed Kunji Koya,
Kandamkalam House, Kalpeni.

Thangakoya,ia‘ged 33 years, S/o. Chariyakoya E.,
Koliyala Hou‘@_sp, Kavaratti.

Hussain Ali, aged 35 years, S/o. Nallakoya,
Chettipura House, Kavaratti.
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23.

24.

25.

26.

27.

28.

30.

31.

32.

33.

34.

35.

36.

37.

32

S
§ .
2 4

Jaffer, aged 3}5 years, S/o0. Hasan T.P.,
Kaladi House:Kavaratti.

Basheer, age(:_ii36 years, S/o. Mohammed P.,
Kunninamel House, Kavaratti.

Amina, aged 42 years, D/o. Aboobacker,
Theklapura House, Kavaratti.

Kadisha, aged 55 years, D/o. Aboobacker,
Kunninamel House, Kavaratti.

Rahmath, agéd 38 years, D/o. Mohammed P.V.,
Alachaoppadé House, Kavaratti.

Raziyabi, agéd 33 years, D/o. Alj,
Kunnumpuram House, Kavaratti.

Shamshadbeégum, aged 31 years, D/o. Kuttiyammed,
Kunnam House, Kavaratti.

Jameela, aged 37 years, D/o. Kunhikoya,
Fathima Mangzil, Kavaratti.

Lilar, aged 28 years, S/0. Ahamed AP,
Kadapurathaillam, Kavaratti.

Noorul Ameéh, aged 33 years, S/o. Sayed Buhari,
Palalam House, Kavaratti.

Abdul Rashe’é'd, aged 23 years, S/o. Hasainar,
Umbiyapura House, Kavaratti.

Hussain B., éged 43 years, S/o0. Kunhi Kunhi P,
Biranthoda Hloluse, Kavaratti.

Mohammeda'll'i ‘T.P., aged 35 years,
S/o. Aboobacker K K., Thekkilapura House, Kavaratti.

Sajid Khan, aged 39 years, S/o. Sayed Koya,
Edanilam Ho}j{se, Kavaratti.

Jassin C, dged 33 years, S/o. Ali K.P,,
Chonam House, Kavaratti.

Mohammed Rafi, aged 37 years, S/o. Hamzath Haji A.P.,
Molokepura House, Kavaratti.

ARl on M



38.

39.

40.

41.

42.

43.

44.

45.

46.

47.

48.

49.

50.

51.

52.

53.

83

Mohammed $haffee P.A., aged 35 years, S/o. Kuji Seedi Koya,
Puthiya Alikom, Amini.

Abdul Raheeip, aged 34 years, S/o. Abdu Rahiman,
Aynepura quse, Kavaratti.

Mushin, agedj§,39 years, S/o. Nallakoya,
Kuttithayapura House, Kavaratti.

Akbar T.P., aééd 33 years, S/o. Kidave K.,
Tharammakepura House, Kavaratti.

Faizel Hussain, aged 37 years, S/0. Shahul Hameed,
Palamkakkada House, Kavaratti.

Najumudeen 'P'., aged 36 years, S/o. Shamsul Noor,
Pallicaham House, Kavaratti.
I

Shihab, aged535 years, S/o. Kunhimoideen, Mullapura House,
Kavaratti.

Aman, aged 37 years, S/o. Aboobacker, Kaladi House,
Kavaratti. '

Raheem A., al‘;g'ed 30 years, S/o. Khader, Agam House,
Kavaratti. .

Firozkhém, agéd 27 years, S/o. Sayed Poo,
Ullikanapur House, Kavaratti.

Abdul Hashim M.I., aged 33 years, S/o. Attakoya,
Mukriya Illam House, Kavaratti.

Kadis}ié, aged 44 years, D/o. Ukkas,
Umbiyapura House, Kavaratti.

C.P. Ai)dul Razak, aged 42 years, S/o. Mohammed,
Chamayathapura House, Kavaratti.

K. Abdil Rasheedu, aged 42 years, S/o. Hamzath,
Kunhibiyoda House, Kavaratti.

C.P. Ré:heemi,': aged 31 years, S/o0. Hameed,
Chandipura House, Kavaratti.

M.T.P.:Habeéjb Rahman, aged 43 years, S/o. Khalid,
Melathiruvathapura House, Kavaratti.



54.

55.

56.

S7.

58.

59.

60.

6l.

62.

63.

64.

65.

66.

67.

68.

69.

Y

Moomiﬁath, aged 37 years, D/o. Kidav,
Neliyampura House, Kavaratti.

I'{alima,.agedffﬁ years, D/o. Koyamma,
Thaleekepura House, Kavaratti.

Sayed: Abdulij&aheem, aged 46 years, S/o. Haji Sayed Shaikoya,
Ummarmanooda House, Kavaratti.

Abdul Reheefn, aged 30 years, S/o. Hamzath,
Mannayapura House, Kavaratti.

Mullabi U.P., aged 38 years, D/o. Hamzath,
Ullkanapura House, Kavaratti.

Sayed Abduljaleel, aged 39, S/o. Aboobacker,
Puthiya Kunnamkalam, Kavaratti.

Mubhsin, aged 38 years, S/o. Koyamma,
Kunnumpura House, Kavaratti.

Seethi Koya,':é—ged 39 years, S/o. Cheriyakoya,
Edanilam House, Kavaratti.

Mariydmmabii, aged 36 years, D/o. Mohammed,
Kattikulam House, Kavaratti.

. I
Mohammed Shafi, aged 33 years, S/o. Ahammed Haji,
Pakichipura House, Kavaratti.

Mubeena, agé'd 23 years, D/o. Sayed Poo,
NeliyampuraHouse, Kavaratti.

Salmé’féged 252 years, D/o. Cheriyakoya,
Vadakila pura House, Kavaratti.

Muharﬁlned,é'ged 32 years, S/o. Attakoya,
Vadkilapura, Kavaratti.

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya,
Madal House, Amini.

Mohammed Ali P.M., aged 27 years, S/o. Hamza,
Puthiya Manzil, Amini.

Cheﬁi&?{j&lkoya’;ﬁf!éged 41 years, S/o. Abdul Khader,
Pandaram House, Amini.



70.
71.
72.
73.
74.
75.
76.
77.
78.
.79.
80.

81.

83.
34.

35.

g5

Cheriyakoya MC, aged 32 years, S/o. Hameed,
Melachetaa House,Kadmath.

ShafeeV.P., aged 39 years, S/o. Ismail,‘
Vadakkilapura House, Kadmath.

Fazeerali N.M., aged 25 years, S/o. Kahalid,
Noor Mabhal, Kadmath.

Shahul Hameed, aged 21 years, S/o. Ibrahim,
Melachetta House, Kadmath.

Najmudeen P.N., aged 28 years,
S/o. Cheriyakoya, Puthiyathanoda House, Kadmath.

Moham'med I;_qdbal, aged 46 years, S/o. Khader,
Attalada House,Androth.

Muthubi A.K., aged 42 years, D/o. Muthukoya,
Appurakkat House, Androth.

Hajarommabi E.K., aged 40 years, D/o. Shikoya,
Edayakkal House, Androth.

Badarudheen Koya A.B., aged 38 years, S/o. P.S.J. Thangal,
Aliyathammada Bithathabiyyapuram House, Androth.

Asmabi, aged 38 years, D/o. Koyamma A.,
Mayyampokkada House, Androth.

Shahnaz Beegﬁm C.P., aged 36 yéars, D/o. Nallakoya,
Chattapokkada House, Androth.

Fathimath Su;hara, aged 38 years, D/o. Koyamma,
Bappathiyoda House, Androth.

Nusaiba A, aged 45 years, D/o. Yousaf M.P.,
Achammada House, Androth.

Khaulath L., aged 38 years, D/o. Nallakoya T.,
Lavanaﬁkkal House, Androth.

Balha:i;';, ageﬁd 37 years, D/o. Pookunhikoya,
Thailath :I-Iouqsé, Androth.

Rahamth P., éfged 42 years, D/o. Koya Kiadve,
Pathada House, Androth.
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Naseera Banu M.K., aged 40 years, D/o. Kunhi Koya,
Moolakad House And1 oth.

:mmabl L., aged 40 years, D/o. Seethi M.,
Lavanakkal House Androth

Sa10mmab1 T aged 43 years, D/o. Aboobacker,
Thache1y House Androth.

Mullapoo M.fK., aged 39 years, D/o. Koya,
Maidandurakatt House, Androth.

Hafeera L., aged 39 years, D/o. Koyamma K.P.,
Lavanakkal House, Androth.

Aysummabi T, aged 45 years, D/o. Muthukoya K.P.,
Thachery Hops_e, Androth.

Habeebath A%., 'aged 42 years, D/o. Muthukoya K.K.,
Ayinammada House, Androth.

Muthubi P.Mi.,;aged 42 yeas, D/o. Yakoob,
Puthammadam House, Androth.

Ramlath Beegum, aged 42 years, D/o. Sherukunhi,
Kunnel House, Androth.

Hameedath M., aged 43 years, D/o. §1dd1qu M.K.,
MakkeL House Androth.

Saﬁyabl M. aged 39 years, D/o. Nallakoya M.,
Math1 House Androth.

Rahll M dged 39 years, D/o. Nallakoya,
Math11 House Androth.

Hussain P.P.,T aged 45 years, S/o. Aboo Sala,
Poovinapura House, Androth.

Attakoya, aged 56 years, S/o. Asainar K.,
Attalada House, Androth.

Huss’.a‘iqu.Kl‘;’ aged 48 years, S/o. Seethikoya,
Edayakkal House, Androth.

Sayee-'df‘-:Mohélhmd Koya L., aged 54 years, S/o. Kader P.,

Lavanakkal House, Androth.
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Hussain K. aged 50 years, S/o. Sayeed Bhkari T.M.,
Kunnashada I% Jouse, Androth.
Ismail,'f”et’iged 40 years, S/o0. Lava Burhikage Moosa,
Kunnumange -House, Androth.

Subaidabi, aéed 37 years, D/o. K.K. Sayedmohammed,
Pathada House, Androth.

Pookunbhi, aged 31 years, S/o. Saye Mohammed,
Keechelam House, Androth.

M.P. Moharnmed Hussain, aged 35 years,
S/o. Kida}ve,}_;]\/loodampura House, Androth. Applicants

(By Advocate: Sri KB Gangesh)

Versus

The Administrator, o

Administration of the Union Terrltory of Lakshadweep,
Kavaratti — 682 555.

“Director of P;anchayats, Department of Panchayats,

Administration of the Union Territory of Lakshadweep,
Kavalattl — 682 555.

D1rect01 Department of Labour and Employment,
Admmlstr atlon of the Union Territory of Lakshadweep,
Kavaratti — 682 555.

! t
Department of Education, Administration of the Union Territory
of Lakshadweep, Kavaratti, represented by its Director — 682 555.

Department ef.'Agriculture, Administration of the Union Territory of
Lakshadweep, Kavaratti, represented by its Director — 682 555.

Department of Women and Child Development,
Admmlstr ation of the Union Territory of Lakshadweep,
Kavalattl represented by its Director — 682 555.

. »t. -
Department of Fisheries, Administration of the Union Territory of
Lakshadweep, Kavarattr represented by its Director — 682 555.

i

Department of Animal Husbandry, Administration of the Union
Territory of Lakshadweep, Kavaratti,
represented by its Director-6825535.
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9. Lakshédwee}s Khadi and Village Industries Board,
Kavaratti, re;g)”‘ljesented by its Chairman — 682 555.

10. Revenue Sub;iDivisional Officer, Kavaratti Island — 682 555.

11.  Sub D1v151onal Officer, Amini Island — 682 554.

12. A551stant Engmeer LPWD Sub Division, Andrott Island-682 553.
13. Lakshadweep District Panchayat, District Panchayat (HQ),
Kavaratti,

represenfed by its Chief Executive Officer — 682 555.

14.  Village (Dweep) Panchayat, Kalpeni Island, represented by its
Executive Ofﬁcer — 682 551.

15.  Village (Dweep) Panchayat, Kavaratti Island, represented by its
Executive Officer — 682 555.

16.  Village (Dwéep) Panchayat, Amini Island,
Iepxesemed by its Executive Officer — 682 554.

17.  Village (Dweep) Panchayat,
Kadamath Island, represented by its
Executive Officer — 682 553.

18. Village (Dweep) Panchayat,
Androth [sland, represented by its
Executive Officer — 682 552. Respondents

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10—18)]

58. OA 392/2013

1. Hussain, S/o"Aboosala,

Saramappada (Konchukakada) House,
Agath1 Presently working as Cleaner,
RGS Hospltal ‘Agatti.

2. Shukopr, S/Q late Kidave,
Pakrumupan;@da House, Agathi,
Presently wqrking as Cleaner,

RGS Hosp1tal Agattl

3. Latheef S/o Attakoya
Kalkandiyoda House, Agathi,
Presently working as Cleaner,
RGS Hospital, Agatti.
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11.

12.

13.
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Hameedath, D/o Koyassan,
Aynepara House, Agathi,
Presently working as Cleaner,
RG§ IIospltal Agatti.

gubaldé 'D/ ”\V‘Mohamed,
Kulalioda House, Agathi,
Presently working as Cleaner,

RGS Hosp1tal Agat‘u

Hajara, D/o late Hyder,
Beepapada House, Agathi,
Presently working as Cleaner,
RGS Hospital, Agatti.

Sheemabi, D/o late Shamsuddeen,
Beepapada House, Agathi,
Presently working as Cleaner,
RGS Hospitgl; Agatti.

Abida, -:D/o Hameed
Makklyachoda House, Agathi,

Presently working as Cleaner,
RGS Hospital, Agatti.

Sulaikla, D/o Mohamed,
Koylam House, Agathi,
Presently working as Cleaner,
RGS Ho_spital, Agatti.

Sulalman 9/0 Hamza,

Kal amthlthlyoda House, Agathi,
Presently workmg as Cleaner,
RG§ IIospltal Agam

Mahamood S/o Koyassan,
Amperpall lIouse Agathi,
Presently wmkmg as Cleaner,
RGS Hospital, Agatti.

Saifulla, S/o0 Abdurahiman,
Mauyathoda House, Agathi,
Presently: working as Cleaner,
RGS Hospnal Agatti.

1 1mar1 S/o late Hamza,
Malal am House Agathi,
Pxesenﬂy Workmg as Dhobi,
RGS Hospital, Agatti.



14.

15.
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Abdulkadel S/o Ummer,
Blyakuttlyoda House, Agathi,
Presenﬂy w01kmg as Dhobi,
RGS Hospltal Agattl

Abdulla, S/o. Khahd

Kandavar Goth1 House, Agathi,

Presently working as Cleaner,

RGS Hospitgl,_‘ Agatti. Applicants

(By Advocate: Sri R. Ramadas)

Versus

The Adininist’ratm
Union Ter ritory of Lakshadweep,
Kaval attl 682555

The Chalrpelson
Village (Dweep) Panchayat
Agatti Island, Union Territory of Lakshadweep 682553

The Medical Officer in charge,
Community Health Centre, Agatti Island,
Union Ter rltony of Lakshadweep 682553 Respondents

(By Advocia'te: Sri S. Radhakrishnan (R1&3))

59.

1.

0A 39312013

SE o
C.Mullakoya, aged 44 years,
S/o Siraj, Chekireyammakada House,
Kadamat, Skjl_led Labourer,
Office of the! Assistant Engineer Electrical,
Eectrical Sub Division, Kadamat.

K_P. Jalaluddeen, aged 41 years,
S/o Hameed Madkinachetta, Kattipura House,
Skilled Labourer,
Office of.the; Assistant Engineer Electrical,
Elecmcal Sub Division, Kadamat.

5
K.P. Bfaihlsh‘ei ‘aged 31 years, S/o late Nallakoya
Kunhlpandal ‘House, Kadamat, Skilled Labourer,
Officé 'of the. Assistant Engineer Electrical,
Elecmca Sub Division, Kadamat.

B.M. Asadulla? aged 42 years, So Hameed Melachetta,



S

, House Kadamat, Skilled Labourer,
Ofﬁce Of the: ~Assistant Engineer Electrical,
Electrical Sub DIVISIOH Kadamat.

K.P.-Kunhikbya, aged 41 years, S/o late Hassainar,
Keelacherry House, Kadamat, Skilled Labourer,
Office of the” Assistant Engineer, Electrical,
Electrical Sub Division, Kadamat.

(By Advocate: Sri. R. Sreeraj)

l.

The Administrator,
Union Territory of Lakshadweep,
Kavarvatti-6825|55.

The Director.of Panchayat,

Department of Panchayat,

Administration of Union Territory of Lakshadweep,
Kavaratti- 682 555.

The Chief Executlve Officer, District Panchayat,
Kadamat-682 556.

The Ats"sistarithngineer, Electrical,
Electrical Sub Division, Kadamat-682 556.

The Chalrperson
Villa ge Dweep Panchayat, Kadamat-682 556.

(By Advocate Srl S Radhakrishnan(R1-4))

60.

1.

OA 394/2013

U.P. Jamal,;S/Q C.0. Koyamma, aged 39 years
working as Skilled Labourer,

Animal Husbandry Unit,

Union Territory of Lakshadweep, Kalpeni-682 557
and 1631d1ng at Umprampappada House,

Kalpem Island 682 557.

T.P. Muthukoya S/o late M.K. Hamzakoya, aged 43 years

workingas Skilled Labourer,

Animal Husbandry Unit,

Union Territory of Lakshadweep, Kalpeni-682 557
and residing at Thithiyapada House,

Kalpem Island 682 557.

M. Hyd,‘elj, S/jo late M.K. Yousef, aged 43 years
working as Casual Labourer,

Applicants
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Animal Husbandry Unit,

Union Territory of Lakshadweep, Kalpeni-682 557
and residing at Manchiyanam House,

Kalpenr Island 682 557.

K. O l\/lohammed Ibnu Jaffer, S/o K.P. Sayed, aged 44
years, workrng as Casual Labourer

Animal Husbandry Unit,

Union Terrrtory of Lakshadweep, Kalpeni-682 557
and:residing at Kakatchiyoda House,

Kalpeni Island-682 557.

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years
working as CaSual Labourer,

Animal Husbandry Unit,

Union Territory of Lakshadweep, Kalpeni-682 557
and residing at Malmikakkada House,

Kalpeni Island-682 557.

M. Kalam, S/;o!l\/I.C. Muthukoya, aged 34 years
working as Casual Labourer,

Anrmal Husbandry Unit,

Umon Ter rrtory of Lakshadweep, Kalpeni-682 557
and. res1d1ng at Maral House,

Kalpem Island 682 557.

K.KQ Mohammed Rafeeque, S/o V.K. Kojankoya, aged 45
years, Worlgfrrg as Casual Labourer,

Animal Husbandry Unit,

Union lerrrtory of Lakshadweep, Kalpeni-682 557

and residing at Kandamkalam House,

Kalpenl Island 682 557.

M. Kunhrkoya S/o late M.C. Ahmedkunji, aged 47 years
ki '"as Casua Labourer,

| ’bandry Unit,

n Terr tory of Lakshadweep, Kalpeni-682 557

and resrdrng at Maral House, Kalpeni Island-682 557.

K.O. Abdul Salam S/o P. Assainar, aged 39 years
working as Casual Labourer,

Animal Husbandry Unit,

Union T errltory of Lakshadweep, Kalpeni-682 557
and residing at Kakatchiyoda House,

Kalpeni I'slarid-682 557.

P. P Musthafa S/o late Sayedmuhammedkoya, -
aged 47’yea1s working as Casual Labourer,
."Husbandry Unit,




(By Advo

23

UniorivTerritc:)‘réy of Lakshadweep, Kalpeni-682 557
and residing at Pokkarappada House,
Kalpem Island 682 557.

- Sri N Unnikrishnan)
Versus

The A(‘i"x‘ninis:i’trlétor,
Union Territory of Lakshadweep,
Kavaratti.-682555

The Director of Panchayat,
Department of Panchayat,

Union Territory of Lakshadweep,
Kava1a1t1 682555

The Chief ,E%geﬂcutive Officer, District Panchayat,
Union Territory of Lakshadweep,
Kavaratti,-682555

The Véteriﬁaﬁ‘f Assistant Surgeon,
Village Dweep Panchayat,
Kalpeni-682 557 .

(By Advocate: Sri S. Radhakrishnan)

61.

1.

(By Advo,_ca

OA :39‘5/2'0'.1‘3 |

Samul Abld S/o Yusuf, aged 40 years,
(,herlyamnall la House, Kadamat,
HeIpel Di "trilct Panchayat Kadamat.

Abdul Qhu koor, S/o Sayed Ali, aged 41 years,
Ukkayachetta - House, Kadamat,
Bus Duver D1strlct Panchayat, Kadamat.

M. Khahd, S/ojNadeer, aged 43 years,
Madurakam House, Kadamat,
Helper, District Panchayat, Kadamat.

Ayoobk’hém ;‘S'/O'Kunhikoya, aged 37 years,
Keerthi,Mahal House, Kadamat,
Helper' Dlstrlct Panchayat, Kadamat.

S_r1 R.,Sreeraj)

Versus

Applicants

Respondents

Applicants



Ay

The Adf" 1mstrat01

The D1rector of Panchayat,

Department of Panchayat,

Administration of Union Territory of Lakshadweep,
Kavaratti-682555

The Chie‘f Executive Officer, District Panchayat,
Kavaratti-682555. Respondents

(By Advocate: Sri S Radhakrishnan)

62.

]

OA 400/2013

P.P. ‘:S'ir'a.j; aged 44 years, S/o M. Subair,
Puthiya Pandaram House, Agatti [sland,
Union Territory of Lakshadweep.

Nouéhéd AIi‘;.aliged 32 years, S/o U. Sabjan,
Keela Saramma Pada House, Agatti Island,
Union Territory of Lakshadweep.

ML Abdul Na:ser aged 28 years, S/o M. Abdul Rahiman,
Mela Illom House, Agatti [sland,
Umon Ierrltory of Lakshadweep.

T. P' Khahd‘ aged 30 years, S/o Kldave,
Mela:lllam House, Agatti Island,
Umon Terrltorv of Lakshadweep.

K.C. Abdu’l'Shukoor aged 38 -years, S/o Kasmi,
Kar 1yamachetta House, Agatti Island,
Umon 1 emtow of Lakshadweep.

M.P. Nizalhiiddin, aged 27 years, S/o M. Abusala,
Melapura Héulse, Agatti Island,
Union Territory of Lakshadweep. Applicants

(By AdvocateSmN Anilkumar)

Versus

The Adiministrator,
Union Territory of Lakshadweep,
Kavaratti.-682551

The Chaii‘pefsbn,



Village (Dweep) Panchaya.t‘
Agatti Island Union T emtory of Lakshadweep 682553

3. The Employment Ofﬁcel Kavaratti, "I
Union Territory of Lakshadweep 682551

4. The Director of Panchayat,
Department of Panchayat, Kavaratti,
Union Territory of Lakshadweep-682551.
5. The Chief Executive Officer/Special Officer,
Village (Dweep) Panchayat, -
Agatti Island, Union Territory of Lakshadweep-682553.

6.  The Deputy Collector/ASQO,
Agatti Island, Union Temtmy of Lakshadweep 682553.

(By Advocate: Sri S. Radhakrishnan)

63. OA 404/2013

1. Nadirsha N.P., S/o Nalfakoya P.V.,
aged 31 years, Nenampappada (House), Kalpeni Island.
Union Territory of Lakshadweep,

Working as Casual Labourer in the
Department of Science & Technology- Kalpeni Dweep.

2. Affefudheen A K.,
S/o Cherikoya K, aged 30 years,
Akkara (House), Kalpeni Island.
Union Territory of Lakshadweep,
Working as Casual Labourer in the
Department of Science & Technology-
Ka’lpeni Dweep. ' Applicants

(By Advocate: Sri Grashious Kurlakose Sr. )
(By Advocate Ms. Daisy 1 Daniel) |

Versus

1. The Administrator,
Union Territory of [.akshadweep, Kalpeni.

2. The Chairperson,
Village (Dweep) Panchayat, Kalpeni.

3. The Director of Panchayat,
Department of Panchayath, Kavaratti-682555.
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4, The Director,
Department of Science & Technology

Kalpeni. Respondents
(By Advocate: Sri S. Radhakrishnan (R1,3 & 4))
64. OA 406/2013
M.P. Shihabudheen, aged 30 years,
S/o E.C. Mohammed Alj,
Skilled Labourer, Animal Husbandry Unit, Kiltan,
Residing at Malayampura, Kiltan Island. Applicant
(By Advocate: Sri P.V. Mohanan)
Versus
1. The Administrator,
Union Territory of Lakshadweep,
Kavaratti.-682555
2. Director of Panchayat,
Department of Panchayat,
Administration of Union Territory of Lakshadweep,
Kavaratti-682555.
3. The Veterinary Assistant Surgeon,
Office of the Veterinary Assistant Surgeon,
(Animal Husbandry Unit), _
Kiltan Island, Lakshadweep-682 557.
4. The Chairperson,
Village (Dweep) Panchayat,
Kiltan-682 557. Respondents
(By Advocate: Sri S. Radhakrishnan (R1-3))
65. OA 413/2013
Asif Ajnad,, S/o Bader, aged 26 years,
Pathummathoda (House), Kiltan Island,
U.T. of Lakshadweep, Working as
Homeopathic Attender in Homeopathic Unit
Kiltann Dweep. Applicant

(By Advocate: Mr. Grashious Kuriakose, Sr.)
(By Advocate: Ms. Daisy I Daniel)

Versus

N
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The Administrator,
Union Territory of Lakshadweep,
Kavaratti-682555. ‘

The Chairperson,
Village (Dweep) Panchayat, Kiltan.

Director of Panchayat,
Department of Panchayath, Kavaratti-682555.

Mission Director,
National Rural Health Mission, Kavaratti-682555.

Medical Officer in Charge, _
Primary Health Centre, Kiltan Island. Respondents

(By Advocate: Sri S. Radhakrishnan (R1, 3 to 5))

66.

1.

OA 423/2013

Abdul Kareem C., aged 42 years, S/o Subair P.P.,
Chonam House, Agatti.

Ubaid V., aged 35 years, S/o Bamban,
Valiya Illam, Agatti.

Mohammed M., aged 40 years, S/o Basha A.P.,
Moothammada House, Agatti.

Hafsath M., aged 46 years, D/o Ummer,
Moothammada House, Agatti.

Maviya U., aged 48 years, S/o Ahamed,
Uriyoda House, Agatti.

Umilla T.P., aged 54 years, D/o Khader,
Thekkilappura House, Agatti.

Ummer C.K., aged 54 years, S/o Alif T.P.,
Chekkakkal House, Agatti.

Aboobacker P.K., aged 31 years, S/o Koyassan,
Puthukotta House, Agatti.

Mohammed T.P., aged 39 years, S/o Hamza,
Thoppumpadi House, Agatt.



10.

11.

12.

13.
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Saromma M., aged 39 years, D/o Hamza,
Mariyathoda House, Agatti.

Ashraf A.K., aged 42 years, S/o Ahamed M.,
Achan Kuttiyoda House, Agatti.

Abdul Razzak R., aged 33 years, S/o Hamzé u.,
Roullammada House, Agatti.

Shaffabi P.P., aged 36 years, D/o Hamza K.,
Puthiyapura House, Agatti. : Applicants

(By Advocate: Mr. K.B. Gangesh)

Versus

The Administrator,

Administration of the Union Territory of Lakshadweep,
Kavaratti-682555.

Director of Panchayats,

Department of Panchayats,

Administration of the Union Territory of Lakshadweep,
Kavaratti-682555.

Director of Education,

Directorate of Education,

Administration of the Union Territory of Lakshadweep,
Kavaratti-682555.

Village (Dweep) PanchayatA, ,
Agatti Island represented by
its Excecutive Officer-682554. Respondents

(By Advocate: Sri S. Radhakrishnan )

67.

OA 444//2013

Aboosalih, S/o Rasheed Koya,
Padalapura, Kiltan Island.
Union Territory of Lakshadweep, Pin-682558. Applicant

(By Advocate: Sri Shabu Sreedharan)

1.

Versus

Union Territory of Lakshadweep represented
by the Administrator,
Kavaratti Island. Pin- 682555.
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The Director of Panchayat,
Union Territory of Lakshadweep,
Kavaratti Island. Pin- 682555.

The Chairperson,

Village (Dweep) Panchayat,

Kiltan Island.

Union Territory of Lakshadweep, Pin-682558.

The Executive Officer,

Village (Dweep) Panchayat,

Kiltan Island.

Union Territory of Lakshadweep, Pin-682558.

The Assistant Engineer,

Electrical Sub Division, Kiltan Island.

Union Territory of Lakshadweep

Pin-682558. Respondents

(By Advocate: Sri S. Radhakrishnan (R1, 2, 4& 5))

68.

1.

OA 453/2013

Hameed K., S/o Abdul Rahman, aged 36 years,
Keelazillam H) Kiltan Island.

Union Territory of Lakshadweep.

Working as Casual labourer in

Lakshadweep Building Development Board, Kiltan.

Saleem K., S/o Badar K, aged 28 years,

Kuttukum (H) Kiltan Island,

Union Territory of Lakshadweep.

Working as Casual labourer in

Lakshadweep Building Development Board, Kiltan.

Hisminoor, S/o Mohammed, aged 38 years,
Pakkiyoda (H) Kiltan Island.,

Union Territory of Lakshadweep.

Working as Casual labourer in

Lakshadweep Building Development Board, Kiltan.

Ponkutti, S/o Pookoya, aged 48 years,

Surambiyoda (H) Kiltan Island,

Union Territory of Lakshadweep.

Working as Casual Labourer in

Lakshadweep Building Development Board, . _

I_(.iltan.]:; Applicants

s
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(By Advocate: Mr. Grashious Kuriakose, Sr.)
(By Advocate: Ms. Daisy I Daniel)

Versus

1 The Administrator,
Union Territory of Lakshadweep.

2. The Chairperson,
Village (Dweep) Panchayat, Kiltan.

3. Secretary,

Lakshadweep Building Development Board,

Kavaratti.

4. Director of Panchayat,
Department of Panchayat, Kavaratti.

(By Advocate: Mr. S. Radhakrishnan (R1, 3 to 4))

69. O.A No. 488/2013

Salmatyh
D/o. Sayed Koya
Madapally House

Chetlat Island. Applicant

(By Advocate Mr. K.B. Gangesh)

Versus

1. The Administrator,
Administration of the Union Territory
of Lakshadweep, Kavaratti — 682 555.

2. The Director (Services)
Administration of the Union Territory

of Lakshadweep (Secretariat),
Kavaratti — 682 555.

3. Department of Science and Technology
Union Territory of Lakshadweep,
Kavarathi — 682 555.

Represented by its Director.

(By Advocatéil\/[r. S. Radhakrishnan) -

70. OA 492/2013

U

Respondents

Respondents
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K. Bushra Beegum, W/o Hakeem,

Aged 27 years, Casual Labour,

Office of the Veterinary Assistant Surgeon,
Animal Husbandry Unit, Amini.
Lakshadweep-682 552.

(By Advocate: Sri V.B. Hai'inarayan)

Versus

Union of India rep. By

the Administrator,

Union Territory of Lakshadweep,
Kavara;[ti Island, Pin- 682555.

The Director of Panchayat,
Department of Panchayat,

Union Territory of Lakshadweep,
Kavaratti Island- Pin- 682555.

The Véterinary Assistant Surgeon,
Animal Husbandry Unit, Amini.
Union Territory of Lakshadweep-682 552.

The Chairperson,
Village (Dweep) Panchayat,
Amini, Lakshadweep -682552.

(By Advocate: Sri S. Radhakrishnan (R1-3))

71.

OA 4§9/2013

Rahmath Beegum Keelakunnikkam,

W/o. Mohammed B.K,

Data Entry Operator (MGNREGA),
Sub-Divisional Office,

Kadamat Island,

Union Territory of Lakshadweep.

Residing at Keelakunnikkam House,

Kadamat Island

Union-Territory of Lakshadweep, PIN — 682 556.

Moharmmed Shafi Qraishi Malika,

S/o. M. Sayedali,

Data Entry Operator (MGNREGA)

Village (Dweep) Panchayat Office (MGNREGA)
Kadamath Island, Union Territory of Lakshadweep,
Residing at Malika House,

Kadamat Island,

Applicant

Respondents
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Union'j"l"erritory of Lakshadweep, PIN - 682 556

(By Advocate Mrs. Sreedevi Kylasanath)

Versus

The Administrator,

Union Territory of Lakshadweep,
(Department of Rural Development)
Kavarathi.

The District Programme Coordinator,
MGNREGA, Kavarathi,
Union Territory of Lakshadweep.

The Programme Officer,

National Rural Employment Guarantee Act,
Office of the Programme Officer,

National Rural Employment Guarantee Act,
Kadamat, Union Territory

of Lakshadweep.

(By Advocate Mr. S. Radhakrishnan)

72.

OA 507/2003

MuthuKoya K

Casual'Labour, Street Light Maintenance
Village Dweep Panchayath, Amini Island
Union Territory of Lakshadweep

Permanent address : Kunninamel House

Amini Island, Union Territory of Lakshadweep
Pin - 682552

(By Advocatéi"::f Mr. TCG Swamy)

Versus

B

The Adfinistrator
Union.fﬁ?érritory of Lakshadweep
Lakshadweep Administration
Kavaratti — 682 555

The Exécutive Engineer
(Department of Electricity)

Administration of the Union Territory of Lakshadweep

Kavaratti — 682 555

The Sébretary (Panchayats)
(Directorate of Panchayats)

Applicants

Respondents

Applicant
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Admmlstratmn of the Union Territory of Lakshadweep
Kavaratti — 682 555

The Chairperson

Village Dweep Panchayat

Amini Island,

Union Territory of Lakshadweep — 682 552

The Assistant Engineer (Ele)

Electrical Sub Division

Union Territory of Lakshadweep

Amini Island — 682 552

The Director

(Directorate of Panchayats)

Administration of the Union Territory of Lakshadweep

Kavaratti — 682 555 Respondents

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6)

73.

0.A No. 509/2013

Maleeha Beegum K.C.
D/o. Indeen Kandilath
Kaval Chetta House, Androth.

Shahid{é: Beegum K.
D/o. Hamzakoya
Kandlath House, Androth.

Subaida' M.
D/o. Kidave U.K
Makket House Androth.

Ay%ha Bcegum P.V.K
D/o. Yakoob pP.K
Puthlya Pentamveh Kad

'Androth

Rahmath Beegum K
D/o. Hamzakoya P.
Kunhali House, Androth.

Thahira L.

D/o. Seethi Nallal
Lavanakal House
Androth.

Subai&fa A.
D/o. Sayed Mohammed M.
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10.

11.

12
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Aliyathara House, Androth.

Fathimathu Suhurabi P.V.K'
D/o. Majeed P.V.K
Pentambeli Kad, Androth.

Siyad Khan L.
S/o. Kunhikoya A. (Late)
Kandilath House, Androth.

Raisa K.
D/. Badarudheen Melechetta Mechery
Kadiyammada House, Androth.

Haseena Beegum C.P.I

D/o. Abdulla M.P

Chemmachery Puthiya Illam House
Androth.

Habsabi P.U.P
D/o. Fakarukdheen K. Cheriyadam
Umimathabiyapura House, Androth.

(By Advocate: Mr. K.B. Gangesh)

Versus

The Administrator,

Administration of the Union Territory
of Lakshadweep, Kavarathi — 682 555.
Directatate of Industries

Union Territory of Lakshadweep
Kavarathi, represented by the

Director of Industries — 682 5553.

Coir Supervisor

Coir Production Centre, Androth — 682 557.

(By Advocate: Mr. S. Radhakrishnan)

74.

OA 510/2013

Haseena' (@ Haseenabi Therakkal
Therakkil House, Kadamath

Data Ehfry Operator

Villagfel:ﬁweep Panchayath, Kadamath

(By Advocate® Mr.R.Sreeraj)

Applicants

Respondents

Applicant
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Versus )

The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

The Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

The Executive Officer,
Village (Dweep) Panchayath
Kadamat — 682 556

The Chairperson
Village (Dweep) Panchayath
Kadamat — 682 556

The District Programme Coordinator
MGNREGA, Kavaratti — 682 555

The Sub Divisional Officer and
Programme Officer MGNREGA
Kadamat — 682 556

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6)

75.

1.

OA 557/2013

K.V .Naseer

Kodavalappu House, Kiltan

Cook, Government Senior Secondary School
Kiltan

K.P.Dawood
Kilappura House, Kiltan

Peon, Government Senior Secondary School Applicants

Kiltan

(By Advocate: Mr.R.Sreeraj)

Versus
The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

The Director of Panchayath

Respondents

Applicants
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Department of Panchayath )
Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

The Executive Officer,
Village (Dweep) Panchayath
Kiltan — 682 558

The Chairperson
Village (Dweep) Panchayath
Kiltan — 682 558

The Principal
Government Senior Secondary School
Kiltan — 682 558 _ Respondents

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5)

76.

1.

!\)

N

OA 566/2013

Safiyath S

Cook, Government High School
Kadamath

Residing at Pallam, Kadamath Island
Union Territory of Lakshadweep

P.P.Ismail

Cook, Government J.B.School
Kadamath

Residing at Kadamath Island

M.P.Attakoya

Cook, Government J.B.School
Kadamath

Residing at Kailiyammakada
Kadamath Island

K.K.Khalid

Cook, Government J.B.School
Kadamath ‘
Residing at Biriyommada
Kadamath Island

P.Amanulla

Cook, Government J.B.School
Kadamath

Residing at Kunnumpura
Kadamath Island



10.

11.

o7

Ummer P.P.1

Cook, Government J.B.School
Kadamath

Residing at Alikothapura
Kadamath Island

Hidayathulla P

Cook, Government J.B.School
Kadamath

Residing at Kadamath Island

Muhammed Shafi P.P

Cook, Government S.B.School
Kadamath

Residing at Kadamath Island

Pookunhikoya P.P
Watchman / Helper

Government Jawaharlal Nehru Senior Secondéry School
Kadamath
Residing at Puthiyapura

- Kadamath Island

Abdullakoya B.M

Watch and Ward

Government J.B.School, Kadamath
Residing at Biriyommada

Kadamath Island

Jafer P

Driver, Jawaharlal Nehru Senior Secondary .School
Kadamath

Residing at Pupathada

Kadamath Island

(By Advocate: Mr.P.V.Mqhanan)

(]

Versus

The Administrator

Union Territory of Lakshadweep

Kavaratti — 682 555

Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

The Head Master

Applicants
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1
Government J B School
Kadamath — 682 556 '
The Principal
Jawaharlal Nehru Senior Secondary School
Kadamath — 682 556 Respondents

(By Advocate: Mr.S.Radhakrishnan )

77.

OA 567/2013

Habeebulla P.M

Puthiya Malika House, Kadamath

Driver, Government Jawaharlal Nehru

Senior Secondary School

Kadamath Island Applicant

(By Advocate: Mr.P.V.Mohanan)

Versus

The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

The Principal
Government Jawaharlal Nehru Senior Secondary School
Kadamath Island 682 556 Respondents

(By Advocate: Mr.S.Radhakrishnan)

- 78.

1.

OA 580/2013

Yacoob
Kathathe Chetta House, Kadmat.

Vahida
Marikilam House, Kavaratti.

Habusa
Alachapada, Kavaratti.

Yacoob
Kaladi House, .Kavaratti.
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11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

o
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Muhammed Salih
Aynepura House, Kavaratti.’

Fareeda Beegam
Molokepura House, Kavaratti.

Saleem
Pallicham House, Kavaratti.

Bamban
Nambicham House, Kavaratti.

Sayed Abdullakoya
Chendipura House, Kavaratti.

Nafeesathbi
Poodiyam House, Kavaratti.

Jamaliyath . '
Thirinipura House, Kavaratti.

Fazeela Beegum
Kannipura House, Kavaratti.

Ummer .
Thirinikad House, Kavaratti.

Firozkan
Athnachammada House, Kavaratti,

Jaffer
Marikilam House, Kavaratti.

Amanulla,
Mela Illam House, Kavaratti.

Sirajudheen
Molokepura House, Kavaratti.

Hiyasudheen
Chamayathapura House, Kavaratti.

Fathahudeen
Kadapurathaba House, Kavaratti. .

Muneer
Kuttipapepura House, Kavaratti.



21.

22.

23.

24.

25.

26.

27.

28.
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Ashik }
Puthiya Alikom House, Kavaratti.

Muhammed Musthafa,
Achadapurakatt House, Andrott

Mujeeb Rahman T.P,
Thaleka Pura, Kavaratti.

Jamhar Hussain
Beeranthoda House, Kavaratti.

Mubhsin
Beeranthoda House, Kavaratti.

Rauf
Chettipura House, Kavaratti.

Hazarath
Chungam House, Kavaratti

Khalid
Thottathapura House, Kavaratti

(By Advocate: Mr.K.B.Gangesh)

Versus

The Administrator
Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Agriculture

Department of Agriculture

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Animal Husbandry

Department of Animal Husbandry

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

Village (Dweep) Panchayath Kavaratti Island
represented by its Executive Officer,

Applicants
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Pin — 682554

(By Advocate: Mr.S.Radhakrishnan) |

79.

1.

OA 582/2013

Rasheed Koya

Multi Task Employee
Public Library, Kilthan
Residing at Kilthan

Smt.Sulfabeegum

Cook, G.H.S Kadmat

Residing at Melachetta Haijumakudi
Kadamath Island

(By Advocate: Mr.P.V.Mohanan)

Versus

The Administrator
Union Territory of Lakshadweep

Kavaratti — 682 555

Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kavaratti — 682 555

The Library and Information Assistant
Office of Library and Information Assistant
Public Library, Kilthan Island 682 557

(By Advocate: Mr.S.Radhakrishnan)

80.

0OA 601/2013

Rasheed Koya S.V., S/o. Abduila Koya P.S.,
Shaiknaveed (H), Kiltan Island PO.,
Union Territory of Lakshadweep, Pin -682 555.

(By Advocate: Mr. Shabu Sreedharan)

1.

2.

Ny

Versus

Union Territory of Lakshadweep, represented by the

Administrator, Kavaratti Island, Pin — 682 555.

Respondents

Applicants

Respondents

Applicant

The Director of Panchayath, Union Territory of Lakshadweep,



B2
Kavaratti Island, Pin — 682 555.

The Chairperson, Village (Dweep) Panchayath,
Kiltan Island, Union Territory of Lakshadweep,
Pin — 682 558.

The Executive Officer, Village (Dweep) Panchayath,
Kiltan Island, Union Territory of Lakshadweep, Pin — 682 558.

The Library and Information Assistant, Public Library,
Kiltan Island, Union Territory of Lakshadweep, _
Pin — 682 558. . Respondents

[By Advocate: Sri S. Radhakrishnan (R1, 2,4 & 5)]

81.

OA 634/2013

Malikdeenar, aged 21 yeas, S/o. Hamzath,
Sara Manzil House, Agatti. Applicant

(By Advocate: Sri K.B. Gangesh)

-Versus

The Administrator,
Administration of the Union Territory of Lakshadweep,
Kavaratti-682 555.

Director of Panchayats,

Department of Panchayats,

Administration of Union Teritory of Lakshadweep,
Kavaratti — 682 555.

Department of Education, Administration of the
Union Territory of Lakshadweep, Kavaratti,
represented by its Director — 682 555.

Village (Dweep) Panchayat,
Agatti Island, represented by its Executive Officer,
682 554. Respondents

(By Advocate: Sri S. Radhakrishnan)

82.

1.

OA 635/2013

Fathahudheen K.P., aged 40 years, S/o. Sayed Muhammed Koya,
Kattampalli House, Agatti.

Younis, aged 31 years, S/o. Abdulla, Mariyathoda House,
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Agatti.

K.M. Shahida, aged 40 yeaers, D/o. Kasmi, Kuttiyam -
Mukriyoda House, Agatti.

K.M. Amina, aged 46 years, D/o. Abdul Rahman,
Kuttiyam Mukriyoda House, Agatti. ~ Applicants

(By Advocate: Sri K.B. Gangesh)

Versus

The Administrator, :

- Administration of the Union Territory of Lakshadweep,

Kavaratti-682 5557

Director of Health Services,
Directorate of Health Services,
Kavaratti — 682 555.

Medical Officer in charge,
Community Health Centre, Agatti — 682 553.

Medical Officer in Charge, Rajiv Gandhi Speciality Hospital,
Agatti — 682 553.

Village (Dweep) Panchayat, Agatti Island, represented by its
Executive Officer, 682 553. Respondents

(By Advocate: Sri S. Radhakrishnan)

83.

OA 791/2013

Fareeda Beegum M.I., Meppada Illam,
Agatti Island. . | Applicant

(By Advocate: Sri K.B. Gangesh)

Versus

The Administrator,
Administration of the Union Territory of Lakshadweep,
Kavaratti-682 555.

Director of Panchayats,

Department of Panchayats,
Administration of Union Territory of Lakshadweep,
Kavaratti — 682 554.



3. Project Manager, Desiccated Coconut Powder Unit,
Lakshadweep Development Corporation Ltd.,
Agatti, Kavaratti — 682 554.

4. The Deputy Director (Admn.), Lakshadweep Development
Corporation, Kavaratti — 682 554,

5. Village (Dweep) Panchayat,

Agatti Island, represented by its Executive Officer,

682 553. Respondents
(By Advocate: Sri S. Radhakrishnan)

- 84.  OA 822/2013

B.P. Navas, Aged 27 years, S/0. Kasmi M.P.,
Valiyapura House, Kilthan Island P.O.,
U.T. of Lakshadweep. Applicant

(By Advocate: Sri P.V. Mohanan)
Versus

1.  The Administrator,
UT of Lakshadweep,
Kavaratti-682 555.

2. Director of Panchayat,
Department of Panchayat,
Administration of UT of Lakshadweep,
Kavaratti — 682 555.

3. The Principal, Government Higher Secondary School,

Kilthan Island — 682 556. ‘ Respondents
( By Advecale @ Shi & Rééhktts@wwv)
85. OA 880/2013

Muthukoya N.P -
Nalakapura, Kiltan Island

Union Territory of Lakshadweep; 682 558 | Applicént
(By Advocate: Mr.Shabu Sreedharan)
Versus
1. Union Territory of Lakshadweep‘ represented

by the Administrator
Kavaratti Island — 682 555
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Director of Panchayath

Union Territory of Lakshadweep
Kavaratti Island — 682 555

The Senior Administrative Officer
Education (District Panchayath)
Union Territory of Lakshadweep
Kavaratti Island - 682 555

The Principal

Government  Senior Secondary School

District Panchayat, Kiltan Island

Union Territory of Lakshadweep 682 558 Respondents

(By Advocate: Mr.S Radhakrishnan)

86.

OA 898/2013

K.C.Abdul Khader
Kulikaraya Chetta House
Chetlat Island

Union Territory of Lakshadweep- 682 554 Applicant

- (By Advocate: Mr.Shabu Sreedharan)

Versus

Union Territory of Lakshadweep represented
by the Administrator
Kavaratti Island — 682 555

The Director of Panchayath

Union Territory of Lakshadweep
Kavaratti Island — 682 555

The Senior Administrative Officer
Education (District Panchayath)
Union Territory of Lakshadweep
Kavaratti Island — 682 555

The Principal

Government Senior Secondary School

District Panchayat, Chetlat Island

Union Territory of Lakshadweep 682 554 Respondents

(By Advocate: Mr.S.Radhakrishnan)

N
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87. 0OA904/2013

Kadeeja C.P
Cheriyapurakad
Kalpeni Island ' ' Applicant

(By Advocate: Mr.K.B.Gangesh)
Versus

1. The Administrator

Administration of the Union Territory of Lakshadweep
Kavaratti — 682 555

2. Sub Divisional Officer
Office of Sub Divisional Officer
Kalpeni Island - 682 554

3. The Director (Rural development)

Department of Rural Development

Administration of the Union Territory

of Lakshadweep, Kavaratti — 682 555 Respondents
(By Advocate: Mr.S.Radhakrishnan)

88. OA 905/2013

1. Abdul Khader C.

Chekkiriyammada House
Agatti Island

o

Bugar Jamhar T.P
Theklapura House
Agatti Island Applicants

(By Advocate: Mr.K.B.Géngesh)

Versus

1. The Administrator
Administration of the Union Territory of Lakshadweep
Kavaratti Island — 682 555

2. Director of Panchayaths
Department of Panchayaths
Administration of the Union Territory of Lakshadweep
Kavaratti Island — 682 555
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Project Manager

Desiccated Coconut Powder Unit

Lakshadweep Development Corporation Limited
Agatti, Kavaratti — 682 555

The Deputy Director (Admn)
Lakshadweep Development Corporation
Kavaratti — 682 555

Village (Dweep) Panchayath
Agatti Island represented by its
Executive Officer - 682 553 Respondents

(By Advocate: Mr.S .Radhakrishnan)

89.

1.

A 9392013

Safiyullah K.C. -
Kuttiyachada House
Kalpeni Island

Saifulla M.]
Melaillam House
Kalpeni Island

Kunhikoya M.V
Mathil Valiyammada House
Kalpeni Island

Kidave K.O
Kakkachiyoda House
Kalpeni House : ' Applicants

(By Advocate: Mr.K.B.Gangesh)

Versus

The Administrator
Administration of the Union Territory of Lakshadweep

Kavaratti Island — 682 555

Director of Panchayaths

Department of Panchayaths

Administration of the Union Territory of Lakshadweep
Kavaratti Island — 682 555

-Lakshadweep Building Development Board

Union Territory of Lakshadweep
Kavaratti represented by its Secretary — 682 555
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The Technical Officer
Lakshadweep Building Development Board
Kalpeni Island — 682 553

Village (Dweep) Panchayath
Kalpeni Island represented by its
Executive Officer - 682 553 : Respondents

(By Advocate: Mr.S.Radhakrishnan)

90.

1.

OA 942/2013

Mohammed Ashik
Palliyat House
Androth Island

Abdul Latheef
Karakunnel House
Androth Island
Mohammed Ubaidulla
Chodath House
Androth Island

Mohammed Fathahulla
Karachetta House _
Androth Island : Applicants

(By Advocate: Mr.K.B.Gangesh)

\"g

Versus

The Administrator
Administration of the Union Territory of Lakshadweep
Kavaratti Island — 682 555

Director of Panchayaths
Department of Panchayaths

- Administration of the Union Territory of Lakshadweep

Kavaratti Island — 682 555

Lakshadweep Building Development Board
Union Territory of Lakshadweep
Kavaratti represented by its Secretary — 682 555

The Technical Officer
Lakshadweep Building Development Board
Androth Island — 682 554



5.

19
Village (Dweep) Panchayath

¥Androth Island represented by its

Executive Officer - 682 554

(By Advocate: Mr.S.Radhakrishnan)

91.

1.

0A 952/2013

Abdul Salam N.P

Casual Labourer

Power House, Kalpeni

Residing at Nenampappada House
Kalpeni, Union Territory of Lakshadweep

C.K.Attakoya

Casual Labourer

Power House, Kalpeni

Residing at Chakakeel House

Kalpeni, Union Territory of Lakshadweep

P.Mohammed

Casual Labourer

Power House, Kalpeni

Residing at Pokkayoda House

Kalpeni, Union Territory of Lakshadweep
Hamza Koya P

Casual Labourer

Power House, Kalpeni

Residing at Pallath House

Kalpeni

(By Advocate: Mr.Hariraj M.R)

Versus

Union of India represented by the Secretary
to Government of India

Ministry of Home Affairs

New Delhi —~ 110 001

The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

Executive Engin'eer
Department of Electricity ,
Kavaratti, Union Territory of Lakshadweep

Respondents

Applicants
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120
Junior Engineer,
Electrical Section, Kalpeni
Union Territory of Lakshadweep Respondents

(By Advocate: Mr.S.Radhakrishnan (R2-4)

92.

OA 1100/2013

Abdul Khader C.P
Chandipura, Kavaratti
Union Territory of Lakshadweep - Applicant

(By Advocate: Mr.P.V.Mohanan)

Versus

The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

Director (Rural Development)

Department of Rural Development

Administration of the Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Panchayath

Department of Panchayath ‘

Administration of Union Territory of Lakshadweep

Kavaratti — 682 555 Respondents

(By Advocate: Mr.S.Radhakrishnan)

93.

1.

OA 1202/2013

Akathar Ahammed K.K

Interri)éifl Inspector

Agricultural Department, Kalpeni

Kunnamkulam House

Kalpeni Island v
Union Territory of [Lakshadweep

Mohammed Igbal KPV

Internal Inspector

Agricultural Department, Kalpeni
Kunnipavavaliyammava House
Kalpeni Island

Union Territory of Lakshadweep
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Fareeda Beegum P.V
Internal Inspector (Multi Skilled Worker)

- Agricultural Department, Kalpeni

Pentamveli House
Kalpem Island
Union Tel ritory of Lakshadweep : Applicants

(By Advocate: Mr.P.V.Mohanan)

Versus

The Administrator
Union Territory of Lakshadweep
Kavaratti — 682 555

Director of Panchayath

Department of Panchayath

Administration of Union Territory of Lakshadweep
Kava1 atu - 682 555

Agricultural Officer
District Panchayath (Agriculture)
Kalpeni Island — 682 557

Chief Executive Officer
District Panchayath 4
Kavaratti — 682 555 , Respondents

(By Advocate: Mr.S.Radhakrishnan)

94.

0.A No. 1225/2013

C.P. Showkathali,

S/0. Mohammed Koya

Casual Labour, Electrleal Section,

Kalpeni.

Residing at Chemmanam Pally House

Kalpeni : Applicant

(By Advocate: Mr. Hariraj M.R)

Versus

Fhe Umon of India
Represented by the Secr etary to
Govérnment of India,

Ministry of Home Affairs

New Delhi — 110 001.
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2. The Administrator
Union Territory of Lakshadweep
- Kavaratt: — 682 555.

3. Executive Engineer
Department of Electricity
Kavaratti, Union Territory of
Lakshadweep — 682 555.

4 Junior Engineer,
Electrical Section :
Kalpeni, UT of Lakshadweep — 682 555. Respondents

(By Advocate: Mr. S. Radhakrishnan for R2-4)

These applications having been heard together on January 17, 2014,
the Tribunal delivered the following common order on March 6, 2014:-

ORDER
Hon'ble Mr.Justice A.K.Basheer, Member (J)

Applicants in this bunch of 94 Original Applications are residents of
various Islands in the Union Territory of Lakshadweep. Admittedly, all the
applicants have been working on casual/daily wage basis in various
departments under the Administration. All of them were engaged on casual
basis for 89 days and re-engaged after a technical break of one or two days.
This process has been going on in the case of quite a number of them for
the last 10 to 20 years while in the case of a large number of others, such
engagements are for 5 to 10 years and others are for two/three years or less,
But in majority of the cases (in 80 Original Applications), these casual
employees were engaged/disengaged by Village/Dweep Panchayats and/or
District Panchayats. For the sake of convenience, these cases are

categorized as “Panchayath and Non-Panchayath”.

2. The common grievance of all the applicants is that their services are not
being regularized even though they have been working for years together, albeit
on casual/daily wage basis. Therefore the common prayer in all these cases is for
issue of a direction to the respondents to regularize their services. In the case of a
few others who have be&n retrenched on completion of the period of engagement,

the prayer is for issuet\c} direction to re-engage them.

N>
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3. The short question that arises for consideration in all these Original
Applications is whether the applicants are entitled to get their services

regularized.

4. It has been noticed already that in majority of the cases, the
applicants have been engaged to work in various departments under the
Village/Dweep Panchayats and or/District Panchayats. Therefore, the
Administration has taken a preliminary objection that this Tribunal has no
jurisdiction to entertain those cases in view of the judgment rendered by a
Division Bench of the Kerala High Court in Administrator and another
Vs. Naderkoya and others — 2005 KHC 248. 1t is further contended by the
learned counsel for the Administration in these cases that going by the
dictum laid down in a catena of decisions of the Apex Court as well as that
of various High Courts, the services of the applicants are nbt liable to be
regu'larized since they were admittedly engaged on casual/daily wage basis
for 89 days, though, of course, many of them were re-engaged after a

technical break of one or two days.

5. In the other batch of cases in which the applicants have been
engaged by the Administration in various departments under it, the
contention raised by the respondenis 1s that their engagement being of
casual nature, they are also not entitled to get their services regularized.
The common contention in all these cases is that thesé casual engagéments
were made without holding any regular selection process and that such

engagements were not against sanctioned posts.

6. In this context, the learned counsel for the Administration has
invited our attention to the following decisions in support of the above
contention:-

1. Secretary, State of Karnataka & Others Vs. Umadevi and Others -
(2006) 4 SCC 1.

2. State of Rajasthan Vs. Daya Lal - (2011) 2 SCC 429.
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3. Satya Prakash and Others Vs. State of Bihar and Others -
(2010) 4 SCC 179.

4. Official Liguidator Vs. Dayanand and Others - (2008) 10 SCC 1.
5. R.N.Nanjundappa Vs. T. Thimmiah — (1972) 1 SCC 409.
6. Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397.

7. State of Kerala Vs. Valsamma - 2012 KLT 294.

Non-Panchayath Cases
OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509
& 1225 of 2013.

7. In the above cases, the applicants have been admittedly engaged by
the Administration in various Departments like the Department of Science
& Technology, Industries, Environment & Forests, Electricity,
Directorate of Labour & Employment, Directorate of Arts & Culture,
Weights & Measures etc. While 7 applicants in OA 299/2013 and 47
applicants in OA 301/2013 have been working in the Department of
Agriculture for the last 17 years right from January 1997, 2 of the
applicants in OA 225/2013 have been working for 18 years whereas others
in the above OA for the last 9 years. Similarly the applicants in OA
347/2013 have also been working ever since 1997. We have referred to the
above 2 or 3 cases only to illustrate that majority of the applicants in all the
cases - whether in the category of Panchayat or Non-Panchayat - have been
working as casual employees for more than 10 years and quite a number of

them have 8 to 10 years of service to their credit, if not more.

8. It is beyond controversy that all the applicants were engaged on
casual basis without undergoing any regular selection process though in
some cases the applicants have vaguely contended that such a process was
in fact undergone. However, in those cases also, no material has been
placed before us in support of the above contention. Similarly it is not in
dispute that such engagements were not made against sanctioned posts. In

short, this process of casual engagement on daily wage basis for 89 days
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has been going on in the Union Territory for the last two decades or more.
These employees have continued in such casual service with a technical
break of one or two days for several years as a matter of routine.
Apparently it is a case of Hobson's choice for them. It is on record that a
“large number of such casual employees had approached this Tribunal in the
'90s seeking regularization or absorption. We have been informed that

some of them were in fact absorbed. But the applicants before us in this

bunch of 94 cases have apparently been less fortunate.

9. Umadevi (Supra) is | a landmark judgment on the subject of
“irregular” or “illegal” appointments in public employment. The five judge
Bench had dealt with issues relating to absorption, regularization,
permanent continuance of temporary/contractual/casual/daily-wage or
adhoc employees appointed/recruited and continued for long in public
employment dehors the constitutional scheme of public employment. The
Apex Court exhorted all the High Courts not to issue directioné for
absorption or regularization unless the recruitment itself was made
regularly or in terms of the constitutional scheme. While issuing the above
direction, their Lordships reiterated that it must be insisted that the States
must make only regular recruitments and appointments. It was further
observed that it would be erroneous to merely consider equity for a handful
‘of people who have approached the Court with a claim, while ignoring
equity for the teeming millions seeking employment and fair opportunity to
compete for employment. While dealing with irregular appointments as
distinguished from illegal appointments of duly qualified persons against
duly sanctioned.vacant posts, the Apex Court, after referring to those
employees who have continued to work for 10 years or more but without
the intervention of the orders of the Court/Tribunals, directed that the
question of regularization of the services of such irregularly appointed
employees be considered on merit in the light of the principles settled by
the Apex Court in the cases in S.V.Narayanappa — AIR 1967 SC 1071,
R.N.Nanjundappa — (1972) 1 SCC 409 & B.N.Nagarajan — (1979) 4 SCC

507 — as a one time measure.
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10. A three judge Bench of the Apex Court in Official Liquidator Vs.
Dayanand & others had, after noticing some of the judgments/orders of the
court which took a different view from the law settled in Umadevi,
observed that those cases were illustrative of the non-adherence to the rule

of judicial discipline which is sine qua non for sustaining the system.

1. In Harminder Kaur — (2010) 1 SCC (L&S) 202, the Apex Court had
held thus:- |

" Long service by itself may not be a ground for directing
regularization. Regularization is not a mode of appointment.
When appointments in public office are required to be made,
provisions of Articles 14 & 16 of the Constitution of India are
required to be scrupulously followed. When a departure is
made for not scrupulously following the conditions precedent
laid down in the statutory rules, as also the constitutional
scheme, it is imperative that the same must be done within the
four corners of the delegated power by the authority
concerned."

12. In the above case (Harminder Kaur), the appellants were school
teachers and they were appointed by the Education Department of
Chandigarh on contract basis for a specified period. In the offer of
appointment itself it was made clear that the appointees would not have
any clainﬁ for ad-hoc/regular appointments available in the Institute and
that the contractual appointment could be made only against sanctioned
post. The Apex Court while concurring with the view taken by the High
Court heifd that initial appointments of the appellants were made in gross
violatio’r.lf: of the provisions contained in the relevant Act and also the
doctrine v‘o;lf equality enshrined under Articles 14 & 16. However, taking
note of the admitted position that 800 posts of teachers were lying vacant,
the Apex Court expressed the hope that the plight of the appellants would
also be taken into account by the administration and consider the

desirability of relaxing the age-limit prbvided in the Rules.
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13. In Nanjundappa (Supra), the Apex Court had held thus:-

“If the appointment itself is in infraction of the rules or if it is in
violation of the provisions of the Constitution, illegality cannot be
regularized. Ratification or regularization is possible of an act which
is within the power and province of the authority, but there has been
some non-compliance with procedure or manner which does not go
lo the root of the appointment. Regularization cannot be said to be a
mode of recruitment. To accede to such a proposition would be to
introduce a new head of appointment in defiance of rules or it may
have the effect of setting at naught the rules.”

14. We do not propose to burden this order by referring to several other
decisions rendered by the Apex Court following the principles laid down

by the five judge Bench of the Apex Court in Umadevi (Supra).

15.  But one disturbing feature that has been noticed in this bunch of
cases is that the authorities concerﬁed, be it the Lakshadweep
Administration or the Village (Dweep) Panchayats/District Panchayats,
have not shown any anxiety about the sad plight of many of the employees
who have continued in service for one or two decades or slightly less. It
is also. not clear whether any attempt was ever made to regularize the
services of those irregularly appointed employees who had completed 10
years of service as indicated in Para 53 of the judgment in Umadevi
(Supra)at t_hat point of time. |

16.  Be that as it may, the fact remains that hundreds of employees in this
bunch of Ofiginal Applications have adlnittedly been working for a decade
or more with routine technical break of one or two days on completion of
89 days. It is true that the Administration or Panchayats may not require
the services of quite a number of those employees throughout the year; but
still it appears that many of them have been allowed to continue. Many of
them have been engaged in one scheme or the other sponsored by the
Central. Government or in some such other schemes or programmes floated
by the Adrlninistration on its own by utilizing the funds available with it.

The Ad_hliin'i_strati‘on or Village (Dweep) Panchayats have not come out with

v
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any data as regards the actual requirement of employees in various
departments under them. It has been noticed that in some of the
departments, the casual employees have been working apparently against
regular posts for years together. Why is it that such posts are not identified and

sanctioned ? There is no clue.

17. Learned counsel for the respondents has submitted before us that the
policy of the Administration is to give minimum employment to maximum
number of jobless people at least for a few days in a year by engaging them
in one scheme or the other. The policy is laudable. But still, the question is
why large number of employees working on certain posts for years together
without any prospect of being regulari'zed or absorbed, are being kept onA
tenterhooks 1ike this ? The very fact that these people have been allowed
to continue on those posts for years together will show that such posts are
not of casual nature. We do not propose to deal with the above aspect any
further at this stage though it may be observed that the attitude of the
Administration and the local Panchayats appears to be totally uncharitable,
to say the least.

Panchavyath Cases

18. In -the other bunch of 80 Original Applications, in which the
applicahtsf fj’%have been engaged by Village (Dweep) Panchayats or District
Pancha&dt, the main contention raised by the learned counsel for the
Administration is that this Tribunal has no jurisdiction to entertain these
cases in view of the decision rendered by a Division Bench of the Kerala

High Court in Naderkoya (Supra).

19. In. the above case, some casual labourers working in the Water
Supply‘ Scheme of the Village (Dweep) Panchayat of Agathi Island had
approached this Tribunal, aggrieved by the failure of the Union of India
and the L';ll'(shadweep Administration in granting them temporary status
under the Scheme for Temporary Status & Regularization introduced by
the Union’ of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It

appears that the upkeep, maintenance and distribution of the drinking water
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to the local residents of Agathi Island were initially undertaken by the
Public Works Department. Later, it was entrusted to AVAM Society.
Grant-in-Aid was provided to meet the additional expenditure. and the
Society used to manage the Scheme. Later, Island Councils were brough.t |
into existence as per Island Council Act. Still later, the Councils were
abolished as the Lakshadweep Island Regulation, 1988 was repealed by
Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during
the year 1995 all the assets and liabilities of the Island Council of Agathi
were transferred to Village/Dweep Panchayat of Agathi. Thus all the
labourers working with the Water Supply Scheme came under the Village
(Dweep) Panchayat. The casual labourers who had approached this
Tribunal were admittedly under the services of the Dweep Panchayat and
they were being paid by the Panchayat from the fund available with it.
After considering the claim of the casual labourers, the Tribunal issued the
following among other directions:-

a) The Second respondent ie. the Lakshadweep Administration
would adopt the Department of Personnel & Training Casual
Labourer (Grant of Temporary Status & Regularization) Scheme,
1998 and prescribe it prospectively to the Panchayats for granting
temporary status lo casual labourers as per the parameters of the
scheie.

b) The first respondent, i.e. the Union of India in the Ministry of
Personnel, Public Grievances and Pension would ensure that
appropriate legal and technical formalities are completed and the
Scheme is made applicable expeditiously.

¢) From the date of issue of these orders and until the Lakshadweep
Administration  prescribes the scheme 1o the Panchavats for
regularization of eligible casual workers, no regular appointments
would be made by the Panchayats in respect of at least two third of
the regular vacancies in Group D which would be kept reserved for
the regularization of the casual workers under the scheme.

(d) No casual workers, including the applicants, who are in the
service of the Panchayats on the date of issue of these orders would
be retrenched on the face of availability of work or for making way
for fresh recruits without considering them for the grant of temporary
status if eligible as per the scheme.

20. The Division Bench of the High Court while allowing the Writ

Petition filed by the Administration noticed that another Bench of this
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an

identical relief claimed by some other casual labourers, holding thus:-

"We have carefully periised the pleadings and other materials on
record. We have also given our anxious consideration to the rival
submissions. We find that in both these O.As under consideration,
the applicants were engaged by the Island Council of
Androth/Minicoy. They might have continued to be engaged
subsequently by the succeeding local self Government body, namely
the Village (Dweep) Panchayat of Androth/Minicoy. The
Chairpersons of the respective Island Council might have with or
without proper authority from the Councils issued what are
purported to be appointment orders and the subsequent service
certificates. We have good reason o reject the same as those do not
reveal the applicants' nexus with the Administration of U.T. of
Lakshadweep in order that they might have a cause of action before
us. The applicants have not adduced any evidence to show that they.
were appoinied against any posts sanctioned or approved by the
Lakshadweep Administration............... ‘

In the case on hand the applicants were not employed against
any posts sanctioned by the administration and that would make all
the difference. The Island Council or the Chairpersons, as the case
may be, for reasons best known to them, seem to have accommodated
these people. They might rightly come under the wage employment
programme as a poverty alleviation measure under the DRDA or
they might have been employed since the Village (Dweep) Panchayat
authorities considered it expedient lo give employment to them. It
probably might have offered some succor by way of daily rated
wages (o the unemployed local persons................

Neither the Panchayat authorities (respondents 4 and 5) nor
the applicants have shown how the posts created/retained in addition
to those sanctioned by the Administration could be considered
regular. As matters stand, the Administration of U.T. of Lkshadweep
has no accountability as far as the matter of regularization of the
applicants are concerned. The anxiety of the U.T. Administration to
prevent misapplication of funds granted to the Village/District
Panchayat for developmental purposes towards expenditure on
account of wanton appointments of staff against posis neither
created nor sanctioned nor approved is legitimate. "

21.  The above decision was confirmed by a Division Bench of the High
Court in O.P.No0.28776/2001. Still later, OA No0.1008/1997 and OA
No.571/1998 were also dismissed by a common order following the
decision mentioned supra. This order was also confirmed by the High

Court in O.P.No0,35164/2001.

.
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22.  After referring to the above orders, the Division Bench of the High
Court in Naderkoya (Supra) held that Lakshadweep Administration did not
have jurisdiction to frame scheme for absorption of casual employees in
the service of the Panchayat. It was further observed that the question of
absorption was a matter which the Panchayat has to consider taking into
account its financial status and various other administrative policies. The

following are the observations of the Division Bench:-

"In view of the above mentioned circumstances, we have no
hesitation to hold that the Tribunal has committed a grave error in
giving direction lo - Lakshadweep Administration to adopt the
Department of Personnel & Training Casual Labour (Grant of
Temporary Status & Regularization) Scheme 1993 and prescribe it
prospectively to the Panchayats for granting temporary status (o
casual labourers. The direction given to the Panchayat not to effect
any appointments till the Lakshadweep Administration frames
Scheme, is illegal and do not fall within the jurisdiction of the
Tribunal. Further direction given to the Panchayat that no casual
workers would be retrenched on the face of availability of work falls
within the domain of the Administration. In such circumstances, the
order passed by the Tribunal in OA 820 of 2001 stands set aside.”

23. In this context, it is pertinent to note that in many of the cases, the
Chairpersons of the Panchayats have issued orders of appointment of
casual labourers. It is fairly conceded by the learned counsel for the
applicants that such orders could have been issued only-by the Executive
Officer of the concerned Panchayat. Strangely, in some of the cases, the
Panchayats are represented by their Chairpersons and not by the Executive

Officers.

24.  There is yet another aspect of the matter. In the course of hearing of
the cases, it was submitted by learned counsel for the applicants in some
cases that different political parties are in power in various Panchayats.
Equations of power have changed after the last Panchayat elections. Some
of the orders of appointments were cancelled by the successor Committee
in office of these Panchayats. More importantly, fresh engagements are
being ~made on  political  basis  and some of  the

disengagements/retrenchments also have political colours.
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25.  In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of
Androth Island has appeared through Advocate R.K.Muraleedharan, and
contended in the written statement, inter-alia, that termination of services
of the applicants in the above case is exclusively within the jurisdiction of
the Panchayat especially after issuance of Annexure R4(b) notification
dated March 7, 2012 issued by the Administration of the Union Territory
of Lakshadweep. It is pointed out by the learned counsel that by virtue of
Annexure R4(b) notification issued in terms of Articles 243(g) of the
Constitution, the Panchayats are vested with powers and authority to
function as institutions of local self governance. The learned counsel has
invited our attention to various clauses contained in the above notification
in support of the argument that the Panchayats are vested with the right
and authority to "hire and fire" employees. However, it is conceded that
the Village (Dweep) Panchayats have no power to regularize the services
of the applicants though the Panchayats are in dire need of the services of
the applicants who are having sufficient experience. It is further conceded
by respondent No.4 in the above case that the Panchayats are not vested
with the power to create any post without prior approval of the

Administration.

26. Strangely, in most of the cases relating to employees engaged by the
Panchayats, the Standing Counsel for the Administration himself has

appeared for the Panchayats as well.

27. Learned counsel for the applicants in some of the cases have invited
our attention to various provisions contained in the Lakshadweep
Panchayat Regulations, 1994 and the allied rules thereunder. While
inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules,
1997, Sri P.V.Mohanan who appears for the applicants in some of the
cases, contends that once the Administration sanctions 'Grant-in-Aid", it is
for the Panchayat to execute the various works like road

construction/repair/maintenance,  water  supply,  drainage, local

o~
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development works, primary education, health and sanitary scheme etc.
For this purpose, the Panchayats can engage workers and therefore
necessarily the Panchayats have the power to regularize or absorb casual
workers, especially after the introduction of the Lakshadweep Panchayats
Regulations, 1994. The learned counsel has invited our attention to
Article 234(g) and Article 40 of the Constitution of India in this context.
~ We do not propose to refer to or deal with identical arguments advanced
by other learned counsel as well, since it has already been noticed that
going by the decision in Naderkoya (Supra), this Tribunal has no
jurisdiction to entertain this bunch of Original Applications relating to

employees who were engaged by the Panchayats.

28.  Sri N.Unnikrishnan who appears for the applicants in OA 394/2013
has raised a further contention that the casual labourers who have been
working for more than 240 days in a calender year are entitled for
protection under Chapter V (a) of the Industrial Disputes Act and that their
services cannot be dispensed with arbitrarily. It is further contended that
one set of casual employees cannot be replaced by another set of casual
employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC
118. The learned counsel points out that some of the applicants in OA
394/2013 have been working since 1994 while others have put in more

than 4 years of service.

29.  The sum and substance of the arguments advanced by the learned
counsel for the applicants in all these cases is that they may be allowed to -
continue in service, albeit on casual basis. It is true that the applicants in
all these cases, whether in the category of Panchayat or non-Panchayat,
have been working on casual basis for a large number of years. It has been
noticed already that some of the applicants have been working since 1994
and many of them since 1997. Quite a few of them have been working for
periods ranging between 5 to 10 years. There are only very few who have
been working for 2-3 years or less. Most of them are still continuing on the

basis of interim orders passed in these cases.
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30. When these cases had come up for consideration before a Single

Bench (Judicial Member) on 3.7.2013, the following order was passed:-

“9. Perusal of the applications reflects that save that in all the
cases, the period of engagement at one stretch is limited to 89 days
and with an artificial break of one day, the cases are not identical in
other aspects, In many, the period of engagement is for over two
decades, in some, specific qualifications have been prescribed: in
some other the work cannot be carried out by all as such jobs
requires either training or specialization or training. ~ Admittedly, a
number of applicants have been functioning as casual labourers for
decades by now. Most of them have been through regular selection
though some of those had not initially registered their names with the
authority concerned. Some of them have been functioning in
veterinary units which require special skill, some function as drivers
and the like. In many cases, the wages are fixed per month. Thus,
the applicants do not constitute a homogeneous group but a
heterogeneous cluster. Continuance of interim order or vacation of
interim order for all without intelligible discrimination would not meet
the ends of justice. Keeping in view (a) the rights that might have
been crystallized by some (e.g. in respect of those who have been
functioning for a long time without the intervention of the
Court/Tribunal), (b) the qualifications prescribed in some cases, (c)
the specialized nature of the job, which cannot be performed by all;
(d) the consolidated amount payable to some instead of wages on
per day basis under the Wages Act, (e) the fact that many of the
applicants are functioning under certain scheme, continuance of the
interim order has to be considered differently for different categories
of applicants though till now, by a common order on 4" June, 2013
and thereafter the interim order has been passed.

10.  For this purpose, all the serving casual labourers should be
identified and grouped as under .-

(a) Those who have put in more than 10 years of casual labour
service, with or without the artificial break. These may
include those who have been inducted with specific qualification
of matriculation/ITI and the like and also those who have been
inducted under specific schemes

(b) Those who have been inducted with specific qualification of
matriculation or other specialized course beyond Matriculation, such
as ITl, or possessing specialized skills, such as date entry operator,
drivers etc. which job cannot be accomplished by ordinary casual
labour normally engaged for manual works. This list may include
those who have been engaged under some project or scheme, but
not coming under (a) above, i.e. with less than ten years of service.

(c) Those who have been engaged under one scheme or the
other (other than those who have been engaged under the Mahatma
Gandhi national Rural Employment Guarantee Scheme (MGNREGS
for short), but not those who come within (a) or (b) above.
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.

(d) Those who come under the MGNRGS scheme

'(e) Those who are mere casual labourers not falling under any of
the above. '

11.  Of the above, disengagement of the existing casual labourers
and replacement by others in the waiting list should be first in
respect of (e) above. These casual labourers cannot claim any right
to continue and they have to be rotated. And in their place, for 89
days, those in the waiting list (wardwise/Islandwise) may be
engaged. This again, should be after giving them a notice of two
weeks before disengagement. The purpose of giving two weeks
notice is that if the casual labourers sought to be disengaged feel
that they belong to category (a) or (b) above, they may make due
representation and the same would be considered forthwith by the
Administration and their decision communicated to such individuals.

12. Similarly, those coming under group (d) above, ie. those
who have been engaged under the MGNRGS could be disengaged
as in their case the scheme itself was affording employment for a
period of a minimum of 100 days, which would enable those who
are still waiting to avail of the benefit of the scheme. Such of these
casual labourers could be disengaged after they have been granted
100 days of work and hereagain, fter giving them a notice of two
weeks before disengagement.

13.  In respect of (c), if the scheme under which the casual
labourers have been engaged provides for certain conditions

. precedent for disengagement, it is subject to such a condition only
their services could be disengaged. Rest of the casual labourers
shall continue until further orders.

14.  In respect of (b) and (a), their services as casual labourers
shall not be disturbed until further orders. The disengaged casual
labourer (as contended by the counsel for the applicant in OA No;.
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten
years of service or with specific qualification such as matriculation or
the like (here stated to be ITl), he shall be re-engaged before the
next date of hearing and confirmation given on the next date of
hearing.”

31. Pursuant to the above order, the Panchayats/Departments have
issued certain circulars which are marked as Annexure AS to A8 in OA
300/2013. Apparently, some attempt has been made to categorize the
labourers group-wise as delineated in the above interim order. Thereafter,
several employees were sought to be disengaged. Understandably, all these
employees who faced the threat of disengagement have approached this
Tribunai and those Original Applications are also included in this bunch of

cases. It appears that the Administration has also sought to rely on the
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT)
No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to
give minimum employment to maximum people at least for a few days in a
year. In this context the Administration has also referred to some of the
schemes floated by the Union of India which ensures minimum 100 days'

employment in a year to maximum number of people.

32.  The short question that arises for our consideration is whether the
applicants are entitled to get their services regularized or not. It has been
noticed already that there is nothing on record to show that the applicants
had been engaged against any sanctioned posts or that they were so
engaged after undergoing regular selection process. In our view, the
Administration has been largely respoﬁsible for the prevailing unfortunate
scenario. It may be true that the Administration or Panchayats in their
anxiety to give some solace to a large number of unemployed people might
have engaged these applicants on casual basis. Undoubtedly, their services
were required in various Departments or Works as otherwise many of the
essential services would not have been in operation. Because of the
peculiar geographical nature of the tiny islands and also the scarcity of job
opportunities, the islanders are destined to face this rigmarole without any
demur or protest. These people cannot aspire to get employment in the
mainland also. The predicament of the islanders is understandable.
However, going by the catena of decisions referred to above, it cannot be
held that the applicants are entitled to get their services regularized. It has
been repeatedly held by the Apex Court that there is no room for any
sympathy for such.casual labourers even if they have continued in service

for a large number of years.

33.  But, in our view, the Administration has to necessarily give adequate
consideration to those employees who have been working on casual basis
for more than a decade or two. Similarly, the plight of those employees
who have been working on casual basis for the last 5 to 10 years is also

equally pitiable. These employees, in our view, are entitled to get the
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”b¢n¢ﬁ-t of relaxation in age and other essential qualifications to the extent
possible when fresh recruitments are being made. It shall be ensured by the
Administ;;ﬁon that the entire process of engagement of employees on casual
basié (if it becomes extremely essential and unavoidable) is streamlined so
as to avoid unnecessary legal complications in future. Appropriate -
guidelines/regulations can be formulated for engagement of casual
employees . in the projects (either seasonal or otherwise) that may be

implemented in the island,

34. We refrain from issuing any other directions since, in our view, it
falls within the domain of the Administration. However, the Administration
shall address the issue relating to all these employees who have been toiling
for years together on casual basis, with utmost compassion, and give them
the benefit of relaxation in age, educational qualifications etc. while making

regular recruitment.

35.  Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366,
372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above

directions.

36. As regards other Original Applications, where engagements were made
by Panchayats, it is held that this Tribunal does not have jurisdiction to
entertain them. It will be open to the applicants to approach appropriate

judicial forum for redressal of their grievances. These Original Applications

are, therefore, dismissed.

37.  The interim orders in force as on today shall remain extended till
April 4, 2014,

K.GEORGE JOSEPH JUSTICE A.K.BASHEER
ADMINISTRATIVE MEMBER JUDICIAL MEMBER
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